
 53  Statementby  Minister
 Bomb  blast  in  Bombay

 [  Translation)

 Now  you  please  sit  down  (Interruptions)

 SHRI  ANNA  JOSHI:  Does  the  Govern-
 ment  wantto  make  a  statement  on  bomb  blast
 क  Pune?

 [English]

 SHRI  S.B.CHAVAN:  ।  is  a  fact  thatina

 passengers  train  between  Pune  and  Manmad,  |
 believe,  the  last  compartment  did  have  some

 kind  ofan  explosion. We  donot  have the  details
 so  far.  |  will  make  an  enquiry;  and  then,  if
 necessary,  inform  the  house.

 [Translation

 SHRIMADANLAL  KHURANA:  Youhave
 stated  in  your  statement  that  there  is  Pakistan’s
 and  in  it.  ।  there  is  Pakistan’s  hand,  why  the
 C.B.1.....(interruptions)  It  must  be  replied  ...(In-
 terruption)

 [English]

 MR.  CHAIRMAN:  There  as  no  scope  for
 clarifications  in  this  House.

 [Translation

 SHRIMADAN  LAL  KHURANA:  Thisis  not
 anisolatedissue of  Maharashtra...(Interruptions)
 He  has  stated that  if  the  House  wantedaC.B.I.
 enquiry  it  will  be  held.  ।  may  be  noted  that  this
 adjust  Hours  has  demanded  a  CBI  enquiry
 earlier  also.  Since  there  is  a  Pakistan’s  handin
 it,  and  the  House  also  wants  to  hold  a  CBI
 enquiry,  the  Government  should  make  an  an-
 nouncement  about  C.B.!.  inquiry  into
 it...(Interruptions)

 “Notrecorded.
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 [English]

 MR.  CHAIRMAN:  Shn  Peter G  Marbaniang.

 (Interruptions)

 MR.  CHAIRMAN:  Please  sit  down.

 (Interruptions)

 MR.  CHAIRMAN:  Willyouplease sit  down?

 (/nterruptions)*

 MR.  CHAIRMAN:  This  is  not  going  on
 record.

 SHRI  PETER  G.  MARBANIANG
 (Shillong):  Madam  Chairperson,  |  rise  to  sup-
 portthe  Budget  forthe  year  1993-94.  Thespeech
 of  our  Finance  Minister,  shri  Manmohan  Singh
 on  27th  February,  1993,  while  presenting  the
 Budget  for  1993-94........  (Interruptions)

 MR.  CHAIRMAN:  Please  sit  down.

 (Interruptions)

 SHRI  BASUDEB  ACHARIA(Bankura):
 What  about  Aligarh  incidents?

 SHRIS.B.  CHAVAN:  lam  going  tomake
 astatementon  Aligarh  incidents  tomorrow.

 _SHRIHARIKISHORE  SINGH  (Sheohar):
 The  Dubai  Governmenthave  said  that  they  had

 got  the  information  aftertwodays.  Then,  aftertwo
 days,  the  Pakistan  government  said  that  they
 got  the  information.  What  was  the  Goverment
 of  India  doing.
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 MR.  CHAIRMAN:  ।  has  already been  said
 that  you  cannot  seek  clarification  in  the  Lok
 Sabha  on  ०  statement  made  by  a  Minister.
 Please  sit  down.

 (Interruptions)

 [  Translation]

 SHRIANNAJOSHI  (Pune): The  hon.  Min-
 ister  of  Home  Affairs  had  assured  the  House
 during  the  discussion  on  the  Bombay  bomb
 blast  that  information  willbe  given  to  the  House
 regarding  the  Calcutta  bomb  blast  and  astate-
 mentwillalso be  made  on  it.  We,  therefore,  are
 reminding the  hon.  Minister of  Home  Affairs  and
 would  also  like  to  know  as  to  when  ०  statement
 will  be  made  regarding  the  Calcutta  bomb  blast.

 PROF.  RASA  SINGH  RAWAT  (Ajmer):
 Mr.  Chairman,  Sir,  it  was  assured  on  behalf  of
 the  Government  that  complete  information will
 ०  given  to  this  august  House,  but  nothing  has  so
 farbeen  said  about  the  Calcutta  bomb-biast......
 (Interruptions)

 (Engéshj

 SHRISAIFUDDIN  CHOUDHURY  (Katwa).
 When  the  explosion  at  Calcutta  took  place,  at
 thattime,  the  Ministerfor  intemal  Security  made
 a  statement  about  what  happened  there.  He

 “clarified  many  things.  |do  not  know  whatis new
 inthat  andon  what  will  hebe  makinga  statement.

 KUMARI  MAMATA  BANERJEE  (Calcutta
 South):  The  situation  in  Calcutta  is  serious.

 MR.  CHAIRMAN:  Youshould  address  the
 Chair.

 SHRISOMNATH  CHATTERJEE  (Bolpur):
 Wewitineverbe  satisfied.  Youmake  whatever
 statement  you  like,  we  do  not  mind.  (Interrup-
 tions)

 MR.CHAIRMAN:  Noting will  go  on  record.
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 [  Translation)

 (Interruptions)

 SHRIMADANLAL  KHURANA:  Weare  out
 satesfeed  with  that  at  the  Hom  Minister,  has

 strted,  we  therefore,  soage  walk  out  (/nferrup-
 tions)

 16.56hrs

 SHRI  MADAN  Lal  Khuraba  and  some
 other  members  then  left  the  House.

 (Interruptions)

 [English

 SHRI  SOMNATHA  CHATTERJEE
 (Bolpur):  Madam,  some  people  have  -०  sense
 of  shame  or  guilt.  They  have  destroyed  the
 Mosque at  Ayodhya.  Nowtheyhave the  temerity
 to  speak  here(  interruptions)

 MR.  CHAIRMAN:  Shri  Peter  G.
 Marbaniang.

 SHRI  PETER  G.MARBANIANG

 (Shillong):  Madam  Chairperson, the  speech  of
 our  Finance  Minister,  Shri  Manmohan  Singh,  on
 27th  February  1993  while  representingthe Cen-
 tral  Government  Budget  for  1993-94  was  well
 received  by  all  sections  of  people  and  by  ail  our
 national  and  regional  press.  Almostall  the  news-
 papers  hadpraisedthere different  aspects  of  the
 Budget  in  their  news  coverage  on  Sunday  the
 28th  February  1993.  The  Sunday  Times  of  28th
 February  had  dont  pages  the  item  as,  growth
 Budget  floats  rupee  freely,  and  had  called  the
 Budget  as  ‘Reform  with  human  face’.

 toocongratulate the  Finance  Minister  for
 the  bold  steps  he  had  taken  to  boost  economic
 growthandemploymentandto reduce  the  fiscal
 and  foreign  exchange  deficits  and  to  curb  infla-
 tion.  He  has,  further,  erased  doubts  about  the
 further  reforms  by  liberating  imports  and  mak-
 ing  the  rupee  fully  convertible  on  the  trade
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 accounts,.  The  Union  Budget  for  1993-94  has
 also  been  hailed  as  ‘growth-oriented’  and  ‘in-
 vestment  friendly’  (substantial  increase  of  32
 percentin  plan  investment)  as  the  Budget  has
 met  most  of  the  demands  of  trade  and  industry.
 The  main..

 MR.  CHAIRMAN:  Shri  Marbaniang,  please
 nait  fora  minute.

 THE  MINISTER  OF  STATE  IN  THE  MIN-
 ‘STRY OF  HUMAN  RESOURCE  DEVELOP-
 MENT  (DEPARTMENT  OF  YOUTH  AFFAIRS
 AND  SPORTS)  ANDMINISTEROF STATE  IN
 THE  MINISTRY  OF  PARLIAMENTARY
 AFFAIRS(SHRI  MUKUL  WASNIK):  Madam
 Chairperson,  we  have  already  lost  lot  of  time  on

 discussing  otherissues.  Several  Members  want
 to  participate  in  the  discussion  on  the  General
 Budget.  would  request  the  cooperation of  all  the
 Members  here.  Because  of  the  importance  and
 the  interest  of  the  Members  to  participate  in  this
 discussion,  we  may  continue  to  sit  beyond  6
 P.M  Aoday.

 [  Transtation)

 [English]

 SHRI  SRIKANTA  JENA(cutack):  How
 long  the  discussion  will  coutinue  Monday  may
 plase  be  fixed  as  last  day(/nterruptions)

 SHRI  MUKAL  WASNIK:  This  discussion
 will  continue  till  Friday.  ।  possible,  the  hon.
 Finance  Minister  may  reply  on  Friday.  Or,  as
 decided  in  yesterday's  BAC,  the  Finance  Min-

 ister  may  reply on  Monday.  Therefore,  we  have
 tocomplete the  discussion  in  any  circumstances
 by  Friday.  The  discussion  has  to  be  completed
 by  Friday  and  the  Minister  may  reply  on  Mon-
 day.

 SHRIPETERG.  MARBANIANG:  Themain
 highlights  of  the  Budget  are  a  big  boost  to
 development  expenditure,  ०  step  up  in  social

 sector  outlay,  ०  reduction  in  budgetary  deficit,  a

 unified  exchange  rate.  a  reduction  incustomand
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 excise  duties,  ०  reforms  in  banking  sector  and
 capital  markets,  ०  reduction  in  interestrates,  a
 measure  to  stimulate  exports  as  every  dolor
 eamed  will  yield  more  rupees,  a  special  atten-
 tion  to  revitalise  the  agricultural  credit  system.
 The  Budget  has  also  taken  into  account  that
 economic  growth  alone  will  not  be  enough  to
 bring  reef  ८८८  poor  who  have  been  hit  hard by
 inflation  and  recession  in  the  last  two  years  of
 1991  and  1992  and  as  such  the  Budget  has
 provided  ०  big  push  to  rural  development  and
 employment  generation  programmes  and  also
 to  social  sectors  hke  heatth  and  education.  The
 adjustment  programme  can  no  longer  be
 criticised  on  the  ground  that  न  does  not  havea
 human  face.

 17.00hrs

 |welcome para  56  of  the  Finance  Ministers
 speech वा  page  19where he  recommends to  give
 a  Stimulus  to  new  investment in  these  States  in
 which  all  the  Districts  are  mdustrially  backward.
 congratulate the  proposal ४  give  afive  year  tax
 holiday  commencing from  the  year  of  produc-
 tion  fornew  industrial  undertakings  located  in  ail

 the  North  eastem  states  and  other  States  men-
 tioned  therein.

 Madam, these  are  few  basic  assumptions
 for  industrial  growth  viz  normal  law  and  other
 situation,  presence  of  basic  communication
 services,  presence of  capital  finance  market  to

 mobiles  large  funds  forinvestment presence  of
 industrial  cutture  and  foresight,  presence  of
 technology,  presense of  electric  power  anda

 strongscience  andtechnology  base.  These  are
 few  essentials  pre-requisites fora  modem  pro-
 gressive  economy.  However,  all  these  prereq-
 uisites  are  not  available  in  the  North  Eastem
 Region.  We  ०  not  -८  -  -  and  order
 situation.  We  donot  have  power  supply  to  all  the
 villages.  We  have  very  bad  communication.  We
 do  not  have  railways and  waterways  except  for
 Assam  Alithe  North  Eastem  States  are  land-
 locked.  Thatis  why.  the  financial  market  is  also

 very  shy  and  aiso  the  bank  deposit  in  the  North
 Eastem  States is  very  आधी,  (/nterruptions).|t
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 is  ashame  that  since  Independence,  the  rail-
 ways  of  broad  gauge  meter  has  been  able  to
 comeonly  upto  Guwahati,  andbeyond  Guwahati,
 we  do  not  have  broadgaige  lines.  Most  of  the
 roads  that  exist  are  fair  wheather  roads.  There-
 fore,  we  cannot  compare  North  Eastern  states
 with  the  rest  of  the  India.

 The  substantial  public  sector  investment
 hasnevercometothe  North  Eastem  Region.  We
 are  yettoglearn  about  the  culture  ofindustry.  We
 are  mostly  farmers;  farm  orientedin  our  North
 Eastern  States.  |  willgive  you  onexample.  The
 Digboi  Refinery  is  the  oldest  refinery  in  Indiaand
 itis  still  operating  ७  the  oldest  and  must  expen-
 sive  productive  unit.  The  Guwahati  Refinery
 produces  8  lakh  tonnes  of  oil  annually  anditis
 alsothe  mostexpensive  productive  unitwhereas
 the  Mathura  Oil  Refinery  produces  only  90  lakh
 tonnes  of  oil  annually  with  latest  technology  in
 oil.  We  have  arefinery  with  8lakhs  annually.  No
 substantial  public  investment  has  taken  place  in
 the  North  Eastern  States.  We  are  also  a  part  of

 this  great  nation  of  ours.  As  such,  |  would  request
 that  the  policy  of  liberalisation  does  not  mean
 that  everything  will  have  to  depend  on  private
 investment  in  the  North  Eastem  Region.We
 shailnokmtbe  able to  come  forward,  we  shall  not
 be  able  to  grow  along  with  tghe  rest  of  India.

 Road  communications  are  yet  tobe  devel-
 opedin  many  areas of  the  North-Eastem  region.
 You  know  that  we  have  struck  oilin  Meghalaya
 inthe  Mawsynram  Develop-ment  Block  area.
 Buttill  today,  there  is  only  a  fair  weather  roadto
 go  to  area  where  oil  is  struck.

 Then,  Sir,  as  you  know,  uranium  deposits
 have  been  found  inthe  western  sector of  khasi
 hills  in  Meghalaya.  There  again,  unfortunately,
 we  have  only  a  fair  weather  road  which  goes
 there.  How  shall  we  develop,  how  shall  we
 generate  resources  and  how  shall  we  invest
 then?  Wearelacking  the  infrastructure.  There-
 fore,  the  extension  of  a  five-year tax  holiday  in.
 the  North  Eastern  region  does  not  andwill  not
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 bring  extensive  and  immediate  investment  क
 the  North-Eastern  region.  Take  Arunachal
 Pradesh,  take  Assam,  take  Tripura,  take
 Mizoram,  take  any  State,  you  will  find  that  they
 are  alllacking  in  the  essential  infrastructure.

 We  have  inthe  North-Eastern  region  what
 is  know  as  the  North-Eastern  council  where
 common  projects  of  Big  investment  are  being
 takenup,  beit  inroads,  beit  in  power  supply,  be
 itin  otherthings  of  life.  Unfortunately,  inthe  1993-
 94  Budget  of  the  North-Eastern  council,  the
 GovemmentofIndiahave  cut  away  about  Rs.800
 crores  andthey  have  allowedonly  Rs.600crores
 as  plan  budget.  As  such,  many  0  the  roads
 which  are  now  under  construction,  cannot  be
 completed  and  many  of  the  power  projects  also
 cannotbe  completed.  We  needa  special  atten-
 tion.  Most  of  the  States,  except  Assam,  are
 Special  Category  States  where  special  atten-
 tion  should  be  paid  by  the  Governmentin  India,
 ।  we  goin  only  for  privatisation,  |  am  afraid,  that
 we  will  have  no  investment,  no  growth,  and
 nothing  from  the  budget  will  be  flowing  into  the
 States  of  the  North-Eastern  region.

 The  North-eastem  region  deserves  to  have
 a  substantial  expansion  of  public  investment
 andwecan  foresee  that  private  sector's  involve-
 mentand  participation  ७  only  adrminthatarea.
 However,  there  is  a  crying  need  of  the  local
 people  of  the  North-Eastern  region  to  get  bank
 loans ४  that  they  can  start  their  own  smallscale
 private  investment  The  bank-  deposit  ratio  क  the
 North-Eastern  region  is  very  low  andas  such,
 many  of  the  commercial  banks  are  not  willingto
 finance  private  investment.  Dynamic,  enter-
 prising  youngmen  and  women  are  running  from
 pillar  to  post  of  the  commercial  banks  to  get
 finance,  but  without  any  success.  The  bank-
 deposit  ration  is  very  small.

 Then,  we  come  to  one  very  important  as-
 pectwhere  the  North-Eastcanbe openedup,  and
 that  is  tourism.  Many  of  the  governments  have
 included  tourism  as  an  industry.  But  here  again,
 though  we  have  scenic  beauty,  we  have  water-
 falls,  we  have  hot  water  springs  and  many  other
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 things,  we  have  the  Damocles’  sword  of  re-
 stricted  area  permit  where  by  only  four  and
 above  foreign  tourists  can  goto  Meghalaya  and
 Assam.

 Itisvery  unfortunate.  We  need  the  tounsts.
 But  like  beggars  we  have  tosee  that  only  4  and
 above  cangoatatime.  Whynotallow  one  ortwo
 orthree  persons?

 Please  allow  them  please  remove  the
 Restricted  Area  Permit  for  M.E.  Region.  Right
 from  19891.0  have  been  pleading  for  this.  Youdo
 away  with  it.  If  you  want  us  to  be  क  the  national
 mainstream,  do  not  try  to  segregate  us.  If  you
 segregate  us,  we  willbe  like  animals  put  ina  zoo
 and  we  do  not  knowhow  to  respect  one  another.
 Many  of  the  terrorist  activities  have  sprung  up
 from  this.

 The  Ministry  of  Food  Processing  has  a
 great  scope  to  develop  small  scale  canning  and
 food  processing  industries  in  the  North  East
 region.  We  find  thatthe  farmers  producingcash
 crops,  like  ginger,  tamarind,  cotton,  black  pep-
 per  etc.  and  othercrops,  have  to  depend  onthe
 whims  of  the  unscrupul  ous  traders  to  buy  their
 crops  asa  throw-away  price.  Butif  the  Govern-
 ment  of  India,  through  this  Ministry  of  food
 processing  can  go  andstart  small  and  marginal
 industrial  units,  |  am  sure,  this  will  help  very
 much  to  the  farmers  of  that  areaso  that  theycan
 preserve  their  products,  refine their  products
 and  make  them  processed  food.

 In  Meghalaya,  inthe  years  1987,  988  and
 1989,  the  monsoon  has  been  very  unkindto  the
 farmers.

 Manycrops  were  either  destroyed  by  late
 arrival  of  monsoon  ०  too  early  arrival  of  mon-
 soonorbadmansoon.  The  farmers  have  taken
 bank  loans  and  could  not  repay  their  loans.
 Appeals  were  made  tothe  Central  Government
 to  waive  ४  theirloans  on  the  specific  ground  of
 the  destruction  by  the  monsoon.  However,  till
 today,  neither  the  State  Governmenthas  done
 anything's to  waive  off  the  loans  nor  the  Central
 Government  of  the  Janata  Dal  in  1989  which
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 promised  waiving  of  the  loans  of  Rs.10,000  has
 done  anythingin  this  regard.  Ourfarmers  cannot
 get  any  more  agricultural  loans  from  the  banks.
 The  North  East  States  require  adequate  avail-
 ability,  of  Bank  credit  at  reasonable  rates  of
 interestto  start  industrial  for  agricultural  growth.

 The  Central  Government  will  have  tomake
 concessions  क  the  statutory  liquidity  ratio.  The
 lending  rate  of  17  per  centis  too  high  to  attract
 private  investment.

 Tne  progressive  work  of  NABARD  is  not
 known  to  the  North  East  States.  |  am  happy  to

 note  thatthrough  inthe  Budget  the  rate  of  NABARD
 re-financing  of  agricultural  bank  loans  is  being
 increasedto 90  percent,  inthe  case  of  North  East
 States  proper  monitoring  must  be  undertaken
 immediately  to  sel  that  the  benefits  accrue to  the
 people  of  these  areas.

 |wouldalsolike  to  draw  nght  attention  of  the
 Union  Government  to  the  most  important  shil-
 ling  bye-pass  and  Jowai  bye-pass  in  Nationai
 Highway  number  44.  The  State  Govermmenthas
 requested the  Centre  to  allot  funds  so  that  those
 two  bye-passes  can  be  taken  up  and  the  work
 can  state.  However,  tilitoday  noting  has  been
 done.  The  National  Highway  Number a  isa  very
 heavy  highway  with  thousands  of  trucks  coming
 from  Tripura,  Mizoram,  Assam,  Manipur  etc.
 which  ply  tocometo  Assam  andto  Bengal.  The
 State  Government  of  Meghalaya  have  gota
 timing  restriction.  The  vehicles  cannot  ply
 through  the  shillong  city  from  six  in  the  morning
 till  six  in  the  evening.

 Thousands  ८०  trucks  froma  queue  because
 they  cannot  go.  For  the  two  bye-passes  road,
 gardly  Rs.SO  crores  have  been  given  and  forthe
 so  many  years  noting  has  been  done.

 Madam,  before  |  51.0  down  |  would  like  to
 drink to  the  notice  of  the  hon.  Minister  that  क  the
 last  Plan  allocation  Meghalaya  has  been  given
 Rs.  284  crores.  Out  ofthis,  about  Rs..94  crores
 hadtobe  raised  by  the  Meghalaya  Government
 through  public  subscriptions  i.e.  Rs.  50  crores
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 throughbanks and  other  agencies  and  about  Rs.

 44  crores  through  foreign  investment.  Now,  if

 foreignersare  notallowedtocome  to  Meghalaya,
 which  foreign  country  will  come  and  invest
 there?  Now,  Meghalaya  being  a  special  cat-
 egory  State,  |  would  request  that  the  Central
 Goverment  should  again  reallocate  the  Plan

 allotment  for  Meghalaya  doing  away  with  Rs.  94
 crores  meant  only  to  be  raised  through  public
 contribution and  foreign  investment.

 So,  with  these  few  words  |  support  the
 Budget.

 {Translation|

 SHRI  BHOGENDRA  JHA(Madhubani):
 Madam,  ।  rise  to  oppose  the  Budget  presented
 by  the  hon.  Finance  Minister  न  the  House.  The

 aim  ०  the  Budgetis  to  boost  imports,  as  stated

 by  the  hon.  Finance  minister  on  page  2  of  the
 Budget.  Imports  have  to  be  boosted  to  boost
 exports.  The  नव  pointis-import for  export  and
 export for  import.  -  means  we  will  boost  exports
 tomake  good  the  deficit  of  foreign  exchange  and
 then  we  will  import.  ft  means  we  woutd  have

 already  spent  foreign  exchange on  imports  just
 to  eam  foreign  exchnge  by  boosting  exports.
 -  why,  the  main  purpose  of  the  Budget  that
 it  will  prove  helpful  in  raising  the  standard  of

 kvingof  the  people  in  the  country  and  raising  the
 production, has  been  defeated.

 Iwill come  to  the  point  of  capital  investment
 later.  Youare  opening  the  doors  for  foreigners.
 Anyone  can  establish  industry  here.  Will  it  do

 any  goodto  the  country?  we  were  under  the  rule

 of  Britisher’s for  20  years,  had  they  done  and
 industriftsation  in  india?  At  that  time  none  was
 thereto stop  them.  Even  nowwhen  wehave  set
 upindustries in  the  country  after  Independence,
 wehavedone  sowith  the  collabcration ofthe  then
 U.S.S.R.  There  is  not  even  a  single  heavy
 industry  क  the  country  for  which  we  might  have
 notgonetoU.S.S.R. without  getting  disappointed
 in  the  world,  whether in  the  U.S.A.  orinthe  U.K.
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 |  am  taling  of  all  the  industries  whether  it  is
 Bhilai or  Hatia  or  Bokaro  or  Bhopal  ०  Haridwar.
 Therefc  re,  these  who  are  having  false  notion
 today  h  ave  got  greatly  disappointed.  Madam.
 the  fais:  :notion  that  any  heavy  industry  ०  basic
 industr  /  which  had  been  called  the  capital  of
 industres  sy  Jawahar  lalji...(/nterruptions)  Do
 you  hope  that  any  mukinational  company  will
 establish  big  industnes  in  our  country?

 Madam,  newspapers in  ourcountry  have
 made  much  publicity  about  it.  Recently  when  |

 visited  China,  |  wanted  to  know  seriously  whether
 there  was  any  basic  industry  in  China,  estab-

 lished  with  foreign  capital?  One  branch  ofbank,
 industries  of  some  luxurious  goods,  and

 deictronics  industries  have  been  established  by
 non-resident  Chinese  only.  Hong  Kongis  going
 to  be  unified  with  China  sooner  or  later.  This

 Budget  relies  upon  a  false  notion  that  industrialiv
 develc  a4  countries  will  establish  heaving  the
 probiein  of  market.  The  number  of  unemploved
 has  gone  upinthe  ।  S.A.  They  need  market.
 When  the  farmer  U.S.  president  Bush  had  gone
 toJapan  to  explore  market  and  when  he  did  not
 getase  tisfactory  reply,  he  fainted at  the  dining
 table.  L  ster,  the  Amencan  voters  made  him  fully
 uncons:  ious.  Thisis  the  problem  of  market  for
 them. 11  atis  why  they  need  market  like  that  of
 India अ  2  Russia so  thatcan  market their  prod-
 ucts.  Th  sis  anewtype of  investnent  compe-
 tition.  Ai  ।  through  this  Budget  the  Finance
 Minister  :  15  opened  there  door  for  their  free

 entry  intc  ‘his  country.  So,  we  should not  have

 in  our  country  and  thus  make  us  seff  reliant.
 Rather,  it  vill  prove  more  dangerous  and  our
 indigenous  industnes will  be  paralysed.

 17.24hrs.

 (SHRI  PETERG.  MARBANIANG in  the  Chair)

 Mr.  Chairman  Sir,  we  can  make  progress
 further  by  providingprotection to  our  industries,
 which  are  quite  competent  and  which  are  al-
 ready  making  exports.  The  new  arrangement
 will  hit  these  industries  hard.  It  wilt  stop  our
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 industrial  development.  This  danger  lias  been
 overlooked  in  this  Budget.

 Thisis the  third  Budget  of  this  Gov  emment
 and  the  therd  Budget  ०  the  hon.  Finance  Minister.
 He  is  hoping,  not  claiming,  an  increase  in  the
 industrial  production.  Agricultural  pr  duction

 has  increased  due  togoodmonsoan.. ।  Jartfrom
 that,  the  Government  has  given  figur:  ७  about
 many  parts  of  the  country.  Some  St.  tes  like
 Biharand  Onssa  are  facing  droughtthis  vearbut

 onthe  whole,  good  rains  have  mcreasec  >roduc-
 tion.  Ifwe  take  creditof  such  goodprod  ctionin

 tghe  Budget.  then  itis  a  great  folly.  Ourl  inance
 Minister  has  been  silent  over  the  rol:  of  the
 Budgetinlasttwo years  andits  role  -6  cure

 year.  Hetsnot  showing  any  hope  aboutir  srease
 in  production.

 Kitis  being  hoped that  our industr: 25  will
 compcte  with  outside  industries.  The  G:  vem-
 mentis going  against  our  established ind  tstrial

 policy.  They  are  sassing  that  they  are  foll:.wing
 that  pobcy.but,  infact,  they  are  going  aga  sti.
 Our  policy  is  to  set  set  up  heavy  indus  ry  in
 publicsector.  The  mediumindustries  st-ould

 meet  the  raquiramerts of  the  country  ands.  nai-

 scale  inciastress  should  be  developed  byt  जाए
 etectnicaby  aperated  machines.  Onty  ther  sast
 country  lke  ours  can  make  progress  in  prc:  tuc-
 tion.  Butalithe  three  cotsentive Budgetst  ave
 frustrated  the  basic  concept  of  our  indus  ‘nal
 policy.

 Inthe  name  of  public  sector,  industries  are

 being  made  sick.  Ourcotleague  Amttama!  ।  ate
 was  just  making a  reterence to  Bhopal.  Th.  tis

 the  biggest  heavy  ndusty  भ  Asia.  -a  inc.  ४
 try  at  Hetia  and  Ranchi  have  also  been  m:-Je
 sick.  These  industnes are  not  getting  orders  ‘or
 expansion  of  units.  in  the  country.  If  Hati.  is

 closed  down,  do  you  think  any  other  65180.  ।
 ment  can  be  buitt-up  here  with  foreign  capit:  -।

 would  like  toask  this  country  will  progress  wh  11

 we  are  creating  dangers  forour  own  industrr  ;
 Circumstances are  beingcreated  to  close  dot  ।
 hatia  bhopal,  Hardwar.  the  ndusines.  thate  ८
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 heavy  electrical  industries,  are  closed
 Gown:  then  what  would  happen.  if  Hatia,
 which  15  capable  of  giving  out  production  क  a
 year  equz.’  to  the  production  of  one  Bokarro,
 tscloseddowr.  how  will  the  natonmake

 progress.  So,  |  think  ';  ७  ०  heavy  blow  to  the
 roots  of  our  industriai  development.
 ifthispolicy  and  Govemmentwii’  continue
 further,  the  country  has  to  frez  a  bg
 danger.  So  |  would  like  to  emphasize  that

 basic  policy  itself  is  wrong,
 forexample  youcar  see.

 Only  one  paragraph  has  been  devoted
 to  agriculture,  saying  that  it  is  important.
 Who  will  not  say  that  agriculture  is  not
 important  for  country  like  India.  But  what  is
 the  basic  concept  of  agmnculture.
 [tis  that  there  mustbeproducton.  The  land
 must  selougto  the  one  who  toils  in  the  field.
 The  enter  Budgets  silentoverit.  There  is  a
 National  policy  on  land  reforms  but  there  is
 No  indication  about  it  in  the  Budget.  land
 ceiting  laws  should  be  implemented  in  all
 the  States  and  land  excess  to  that  ceiling
 should  be  ac-quired  and  distnbuted.  If  such
 Provisions  are  made  in  the  Budget,
 we  Cangive some  means  to  farm  labowers  to

 do  farrrang.  भ८  and  more

 people  do  farming  with  modem  enplements  and
 make  the  courttry self.
 tekart  andproducegoods  for  exports,  then
 thenationcan  make  progress  but  they  do
 not  understand  it.  The  Finance  Minister
 does  not  have  any  regard  for  land  reforms.

 Ifthis  Goverment allows  the  t#tersor  =  farm
 labourers  to  implernent  these  land  (066०0
 laws  in  their  own  way,  |  think,.  it  will  not  doso,
 Rather,  it  will  oppose  such  move.  We  had  made
 some  progress  in  implementing  these  laws
 but  the  Govemment  ismakingalloutefforts
 toqive  up  theiranplementation  through  these
 policies  Through  this  Budget  land  reforfhs
 have  been  totally  ignored.  The  Goverment
 has  taken  a  dangerous  step  by  keeping
 silence  over  this  issue,  wil  India  follow  the
 footprints  of  Amerca  or  France?  (
 Interruptions)  |  know,  many  =  land
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 This  Budget  and  the  Government  policy
 may  prove  helpful  in  distributing  surplus  land
 among  landYess  and  thus  prove  helpful  क  put-
 ting  to  an  end  to  the  social  injustice  and  eco-
 nomic  exploitation.  ॥  this  is  not  done  for  boosting
 production  and  making  available  there  imple-
 ments  forthe  needy.  there  willbe  dangers  of
 communal  violence.  caste  violence,  economic
 backwardness  of  the  country  and  investment  of
 foreign  capital  inthe  country.  Tne  big  country
 like  India  cannot  make  progress  in  the  wake  of
 such  a  dangerous  policy.  as  it  is  not  a  small
 country  like  Taiwan,  Singapore  or  Hongkong.  so

 |  would  like  to  submit  that  agriculture  does  not
 mean  that  only  biglandlords.  who  have  grabbed
 land  of  others.  are  part  of  agriculture.

 The  Finance  Minister  has  stated  to  reduce
 the  rate  of  commercial  interest  from  18to  17  per
 cent  andthe  rate  of  bank  interest  from  12to to  11
 percent.  Butillegal  usury  has  assumed  serious
 dimensions  कं  the  country.  In  every  state  of  the
 Country,  there  ७  aceiling  on  rate  of  interest.  But
 itis  being  violated  openly.  The  rate  of  interest  on
 loan  taken  from  money  lender  ७  15  percent  but
 therate  as  highas  150percent  200percent,  400
 percent  preven  600percentis  charged.  So,a
 big  part  of  what  the  labourers  get,  goes  towards
 interest.  Doourbanks  have  any  role  init?

 Does  our  present  economic  system  play
 any  role  क  stopping  the  practice  of  illegal  money-
 lending.  We  have  to  see  why  people  borrow
 money  illegally  and  waste  a  major  part  of  their
 hardeamedincome.  This  8udget  has,  however.
 not  at  all  dealt  with  these  things.  The  only
 coucem  ०  the  Budget  ७  10  make  ०  rich  man  still
 ncher.

 The  Govemmenthas  therefore,  made  the
 provision  thatit  will  not  ask  the  source  of  income
 if  some  one  brings  goldto  India  from  abroad.  The
 Government  will  not  have  any  objection  for
 whatsoever way  goidis  broughtin.  The  Govern-
 mentis  notbothered  about  the  account  of  black
 money  or  about  the  money  earned  through
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 smuggling  is  not  merely  an  economic  Office  the
 hon.  Minister of  Home  affairs  has  just  mentioned
 about  the  cases  of  smuggling  committed  by
 Daud  Ibrahim  and  Memon  Brothers.  These
 cases  ridicule  our  national  security  under  policy,
 one  has  the  liberty  to  use  his  blackmoney  to
 purchase  fold.  There  will  naturally  be  price  like
 and  the  value  of  wealth  will  go  on  increasing
 where  there  willbe  no  increase  क  the  national
 wealth.  You  can  bring  money  from  abroad  to
 spoilthe  prospects  of  industries  in  your  country
 and  vet  youcan  gooneamingmoney.  Therefore,
 the  president  of  China  Mao  Tse  Tung  had  once
 said...(  Interruptions)

 The  hon.  Minister  of  Finance  has  adopted
 the  policy  of  encouraging  un  productive  capital-
 ism.  This  ७  revealed  all  through  the  three  Bud-
 gets  presented  by  him.  Those  Budgets  provide
 for  you  to  make  Monday  and  to  become  rich
 even  though  there  will  be  no  increase  of  money
 in  the  country.  Inthis  regard.  |  would  like  to  say
 openly  that  eaming  of  money  by  raising  produc-
 tion  willalone  account  for  patriotism.  You  willbe
 serving  the  interest  of  the  country  if  youearn
 money  by  setting  up  your  own  industries  Earn-
 ing  of  money  without  producing  itis  gratis.  the
 glaring  examples  thereof  are  bank  seandelas

 Two  Budgets  have  already  been  presented
 andthe  thirdis  being  passed.  The  Rural  Banks
 are  onthe  verge  of  bankruptcy,  There  ७  hardly
 any  rural  Bank  which  is  in  ०  position  to  grant
 productive  loan  in  villages.  The  situation  is
 deplorable.  The  Government  is  not  making  15

 policy  clear.  there  was  ०  suggestion  that  all  the
 Rural  Banks  should  be  merged  into  one.  But
 even  that  suggestion  is  working.  Those  Banks
 have  their  unions  and  they  are  being  merged
 with  other  Banks.  |  wouldlike  to  request  thatthe
 Government  should  not  release  their  crore
 outstanding  amount  of  RS.  250-3000  crore  due
 to  be  paidto  them  as  ordered  by  the  Supreme
 Court  andthe  Tribunal.  That  will  increase  infla-
 tion.  the  government  should  keep  the  money  in
 Savings  accounts  against  theirnames  sothat
 the  account  holders  may  get  the  money  later.  It
 will  help  check  inflation.
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 Regardingprices,  |wouldliketosay,  through
 you  thatthe  Government  should  directly  an-
 nounce  thatthe  farmers  would  get  remunerative
 prices  before  the  time  of  harvesting.  Officials
 shouldalso  be  kept  ready  to  make  purchases  in
 the  villages.  Otherwise,  the  farmers  have  to  sell

 their  graihs  to  traders  क  distress  whichis  other-
 wise  known  ass  distress  sale.  The  officials  of
 the  food  Corporation  ०  India  collude  with  them.
 The  actual  farmers  who  produce  grains  are  not
 benefited  andthe  consumers  have  also  to  pay
 more  prices,  there  shouldbe  anational  pricing
 policy  for  the  farmers  so  that  the  actual  produc-
 ers  of  foodgrains  may  get  remunerative  price.
 The  difference  of  price  between  the  one  that  is
 giventotarmers  andthe  other  thatis  taken  from
 the  consumers  should  be  fixed  at  20  to  25  per
 cent.  The  prices  will  not  increased  those  limits
 andit,should  be  executed  through  distribution
 system  The  pricing  policy  will  not  succeed
 without  this.

 |  would  also  like  to  submit  that  the  banks
 should  be  involved  in  ushering  in  systematic
 productive  industnes  in  the  country.  |  am  putting
 strees  onthe  word  ‘productive’.  !  askifthereis
 evena  single  millionire  क  the  country  who  has
 set  up  his  business  without  taking  loan  from
 banks.  Industries  are  run  with  our  money  1.6.
 with  the  money  of  the  people  taken  through  the
 nationalised  banks.  It  is  said  that  Public  sector
 is  a  failure.  |  say  it  is  not  a  failure.  There  are
 people  who  grab  the  money  of  the  country,  They
 are  flourishing  and  blaming  the  country.

 Mr.  Chairman  Sir.  our  country  ts  also
 experiencing  power-cruises.  the  whole  of  the
 Himalayas  15  the  reservorr  of  electricity.  The
 whole  of  the  Himalayas  is  the  reservoir  of  elec-
 tricity.  The  work  on  Tehri  Dam  runs  at  a  low
 pace.  Nepalis  ourneighbor  country  andthe  terai
 region  of  Nepalis  reelingunder  drought,  though
 is  the  reservoir  of  water.  Himalayas  have  the
 highest  mountain  peak  in  the  word.  |  would  like
 tosubmitthat  our  Govemment should  hold  talks
 with  the  Government  of  Nepal  as  soon as  pos-
 sible.  If  some  development  in  this  regard  is
 made  in  the  terai  region  of  Nepal,  there  willbe
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 noneedtoburncoal.  Beit  TehriDam  KosiDam
 ordams  on  rivers  Kamala  and  Bagmati  efforts
 shouldshould  be  made  to  implement the  agree-
 mentreachedbetween  India  and  Nepal.  Itis  only
 after  doing  so,  we  can  meet  the  scarcity  of
 power.  Production  cannot  be  made  rapid,  unless
 we  meet  the  scarcity  of  power.  Itis  most  needed
 whetherit  ७  the  public  Sector,  Private  Sectoror
 Smaliscale  sector.  Thatis  why.  |  would  like  the
 Govemmenttoproceedwith  the  policy  eamestly.

 |wouldlike  to  add  thatthe  Government  has
 made  the  policy  for  the  eastern  states  of  the

 country  that  any  one  whowillset  industries  and
 invest  money  for  five  years  will  be  exempted
 from  taxation.  Unfortunately,  our  state  is  also
 backward.  Bihar  is  also  industrially  backward.
 Except  the  area  surrounding  Calcutta.  Bengalis
 also  industriatly  backward.  Entire  Madhya
 Pradesh  eccept  afew  pockets  is  backward.  At
 the  same  barring  ०  tew  big  Industries  Orissais
 also  backward.  |  would  like  to  requetshat  tax
 exemption  must  be  given  inthe  backward  areas
 and  backward  districts.  so  that  ०  person  willing
 tosetup  an  industry  in  the  private  Sector  orin
 any  other  sector  may  set  up.  ।  this  way  those
 areas  will  also  prosper  with  newindustnes.  The
 Government  should  not  close  the  industries.
 The  Government  should  notclose  the  industries
 with  Public  sector  that  are  sick.  There  shouldbe
 aschemetoreviwe  them  so  that  production  may
 increase.  Cooperation  of  labourers  should  also
 betaken.

 The  Government  has  already  had  ०  policy
 forthe  labourers.  |  repeat  here  once  again  that
 labourers  should  be  given  chance  to  run  their
 mills  in  profit.  Mills  should  be  allowed  10  beun
 collectively.  There  should  be  one  unionin  one
 unit  and  elecion  of  union  should  be  conducted
 by  secret  ballet  system  so  that  clashes  among
 different  unions  could  be  checked.  there  should
 be  participation  of  laboureys  in  production  They
 should  also  have  a  say  in  framing  production.
 They  shoutd  also  have  a  say  क  framing  produc-
 tion  policy  and  more  over,  they  should  have
 Participation  in  managementso  that  they  may
 feel  that  they  are  alsocontnbutingin  the  progress
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 ofthe  country

 Sir,  |  conclude  by  opposing  the  Budget
 since  ॥  15  contrary  to  aspirations  mentioned
 above

 {Engiish]

 SHRI  LOKANATH
 CHOUDHURY  (Jagatsinghpur)  Mr  Chamman,
 Sw  Jwantio  make a  submission  which  pertains
 tothe  procedural  matter

 MR  CHAIRMAN  Have  wenotfollowedthe

 procedure?
 ह

 SHRI  LOKANATH  CHOUDHURY  The
 procedure  shouldbe  like  this

 MR  CHAIRMAN  Have  wenot  followed
 the  procedureਂ  Please  sitdown  Have  we  gone
 Gut  ७  the  proceduralway?

 SHRILOKANATH  CHOUDHURY  |  am

 drawing  our  attention  to  the  fact  that  we  are
 speaking  about  Meghalaya  and  many  other

 problems  when  the  General  Budget  ७  dis-
 cussed  generally  mostof  the  Mimsters  should
 be  presenthere  Other  wise,  why  should  we
 speak  Wespoke  onmanythings  which  belong
 to  different  ministnes

 MR  CHAIRMAN  Wehave  asemorCabr-
 net  Minister  here

 SHRILOKANATH  CHOUDHURY  One
 semor  Cabinet  Minister  cannot  keepin  mind  of
 what  all  the  members  are  saying

 MR  CHAIRMAN  Pleasedonotwaste  the
 time  of  the  House

 SHRILOKANATH  CHOUDHURY  Inthe
 House,  theMinisters  *(/nferruphons)
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 MR  CHAIRMAN  Nothingwillgoon  record

 Ihave  an  announcementto  be  made

 ARREST  OF  MEMBER

 17.44hrs

 [Enghsh]

 MR  CHAIRMAN  |  have  to  inform  the
 House  thatthe  hon  Speaker  has  received  the
 followingtelex  message  dated?  1st  April,  1993
 fromthe  Collector  of  South  Arcot,  Cuddalore,
 Tami  Nadu

 Dr  P  Vailal  Peruman,  Member  of  Par-
 lament  has  beentakenintocustody  at
 ”  45hourson  21  4  93 at  Neyvell  Rail-
 way  Station  Under  section  151Cr  PC
 when  he  come  to  Neyuell  Railway  Sta-
 tion  with  a  view  to  obstruct  the  train

 carrying  waterto  Madras  "

 17.45  hrs

 GENERAL  BUDGET  1993-94,  GENERAL
 DISCUSSION—CONTD

 (Translation)

 SHRI  MADAN  LAL  KHURANA(south
 Delhi)  Mr  chairman  Sir,  this  Budgets  anti-
 people  anti-middle  class,  anti-employment
 andanti-development  |  will  prove  itthrough
 statisticaldetails  Nutbefore|dothat!wouid  like
 toremindof  atragedy  Eversincethe  first  Lok
 Sabha  came  nto  existence  in  1952,  thisis  the
 42nd  Budget  being  presented  now  Budgets
 used  tobe  presented  even  eartierto  that  mein
 theconstituent  Assembly  All  Ministers  of  न
 nance  whoassumed  office  during  the  last  45

 years  in  the  country  said  that  the  Budgets
 presentedby them  were  progressive,  develop-
 ment  onented  and  dynamic  andso  on  andso
 forth  there  usedtobe  an  outpour  of  euphonc
 expressions

 *Not  recorded
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 Sir  evenafter  4८  years ०  independence  of

 the  country  there  are  incidents  of  sale  of  children
 forRs  20in  Bolangir  distnct  of  Orissa  as  had

 appearedinindia  Today  andinseveral  other
 Newspapers  Childrenaresoldthehon  Mem
 bers  of  Onssa  had  also  raised  ther  voice  inthis

 regardin  this  House

 Ateam  of  theB  ।  P  leaders  had  visited
 many  districts  of  Bihar  and  ॥  found  that  more
 than  150  people  haddiedof  starvation  (interrup
 tron)

 Why  areyoulookingsomuch  worned?  {am

 notspeakingaboutyourstate  but|ampres«  nt

 ingthe  picture  of  the  country  thatis  theiraftet  4  ।

 years of  independence

 The  wife  of  Shr  Vyaypallavi  in  Palamu
 district  block  Vishrampur  Village  Bhukhala
 couldnot  se  herthe  dying  of  starvationsoshe
 killed  them  and  then  jumped  into  the  welland
 died  Thists  the  picture  of  the  country  alter  45

 years  of  independence  Onthe  country  ithas
 been  said  again  while  presenting the  budget  that
 the  country  ७  making  progress  ।  would  like  to

 say  that  this  budget  too  has  been  prepared  for
 the  benefit  of  these  people  who  believe  in  the
 concept  ०  Indiaandnotin  Bharat  Duringthe
 45  years  of  independence  twoconcepts  about
 the  country  have  emerged  One  ७  o  Indiain
 which!  AS  Officers  and  rich  people  believe
 and  the  other  ७  that  of  Bharat  in  which  general
 public  believe  So  this  budget  has  also  been
 prepared  forthose people  whobelieve  the  con-
 cept  of  India

 Mr  Chairman  sir  whenthe  country  be
 came  free  in  1947  we  were  rich  in  terms  of

 sterlingbalance  Buttoday  alter  45  years  of
 independence  domesticandforeignioans  have

 goneuptoRs  Slakh27thousandcrore  Outof
 itRs  2lakhand  76  thousandcroreistoreignloan
 and  Rs  2  lakh  and  51  thousand  crore  15
 demesticloan  ।  this  way  every  individual  in
 InciaowesadebtofRs  6056  earlieritwassaid
 that  an  Indian  armer  through  out  his  life  lives  in
 debt  and  dies  indebt  Thesame  thingnowcan
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 be  said  about  each  andevery  citizen  ०  India

 in  Economic  Survey  of  1992  93  GD  ।
 Growth  Rate  has  been  shown  ४  four  percent
 Inthe  same  way  the  Governmentexports  had
 fixed2  5percentgrowthratein  1991  92  Butin
 reality  itdeclinedto  1  2  percent!  have  appre
 hension  that  ॥  may  happen  this  time  also

 Regardinginflation  ithasbeensaidthatthe
 rate  of  iny  trionhas  now  come  downto  5  6  per
 cent  About  it  shn  Advanyi  gave  an  example
 yesterday  He  said  when  temperature  itis  said
 that  tempersture  has  risen  by  from  degree  but
 when  goes  upto  102  degree  from  98  degree  ॥
 increases  to  103degree  thenitissardthat  now
 ithasincreasedby  only  1  degree  Dunngthelast
 21/2  3  years  since  when  you  have  come  to
 power  inflation  has  increased  by  35  percent
 During  the  last  year  13  percent  increase  in
 inflation  was  registered  in  whole  sale  prices
 Statistics  are  given  here  on  the  basis  of  whole
 sale  prices  Butwhend  person  goes  ७०  market
 to  purchase  essential  commodities  he  finds
 that  the  price  of  essential  commodities  have
 increased  by  25  percentto  re  per  cent  within
 on  year  Icangivefigures  The  sameis  true  in
 the  case of  medicines  |  wouldliketoemphasise
 that  the  prices  of  life  saving  drugs  have  ही
 creased  100percentto400percent  during  the
 lastone  year  There  ७  no  proper  drug  policy  of
 the  Government  The  multinational  companies
 are  increasing the  price  of  life  savingdrugs  and
 essential  commodities  in  counvince  with  the
 industrialists  of  the  country

 The  Government  should  ponderoverit  It
 has  beenclaimedjust  now  thatGovernmenthas
 reduced  the  custom  duty  andexice  duty  Big
 industrialists  have  between  givencoueession
 incustoms  duty  to  the  tune  of  Rs  3273.0  crores

 andinexcisedutyof  RAs  2290crores  Theprices
 of  luxurious  goods  ९  9  motorcars  air  condi
 toners  colourT  ४  washingmachine  etc  have
 been  reduced  The  prices  of  cars  have  been
 teduced  4as  theprices  ofbicycle  bee  rescued?
 The  Government  says  that  the  price  of  those
 commodities  have  been  reduced  whces  are
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 produced  by  multi-national  companies.  Has  the
 prices  of  detergents  been  reduced?  They  have
 gone  up.  the  prices  of  goods  of  daily  consump-
 tion  have  been  raised(interruptions)  Ithas  been
 saidthatthe  Govemmenthas  increased  budget
 allocation  by  30  percent  as  compared  to  thatof
 last  year.  But  itis  all  illusory.  At  page  7  of  the
 Budget  speech  for  1992-93,  ithas  been  shown
 that  Rs.  49719.0  crosswise  were  allocated  last
 year.  while  this  year  allocation  has  been  in-
 creased  to  to  Rs.63936  crore.  So  there  is  ०
 increase  of  30  percent  But  public  sector  under-
 takings  have  been  included  therein.  The  last

 year’s  total  plan  expenditure  was  Rs.  36973
 crore.  Nowit  has  been  increased  to  Rs.  43251
 crore.  The  Governmentis  claiming  36  percent
 increase  by  including  public  sector.  Actually,
 plan  expenditure  has  been  increased  by  only  8
 percent.  thirty  percentincrease  has  been  made
 inthe  plan  outlay  andinflation  has  increased  by
 13  percent....(Interruptions)

 Last  time,  the  by  elections  to  New  Delhi
 Constituency  was  held.

 Duringelectioneering.  the  Congress  can-
 didate  had  made  a  promise  that  the  income  tax
 exemption  limit  would  be  raised to  Rs.60,000,  if
 he  elected.  Inthe  same  election  meeting,  Shri
 Manmohan  Singh  was  present  and  the  had
 assured  to  fulfill  the  assurance  givern  by  the
 candidate  of  his  party.  The  Government  has
 made  the  promise  with  the  people  of  the  country
 andthe  people of  Delhi.  But  this  time,  Exemption
 ofnoteven  asingle  paise  has  been  given.  Weare
 heading  towards  insolveney.  The  Govemment
 will  get  total  tax  revenue  of  Rs.84209crore.  We
 willhave  to  pay  Rs.38000  crores  as  intereston

 foreign  loan.  we  are  taking new  loan  of  Rs.32000
 crore  this  year  just  to  make  payment  of  interest
 Thatis  why,  the  country  ७  heading  towards  debt
 trap  andbankruptcy.

 Mr.  Chairman,  Sir,  |  would  like  to  make  one
 more  point.  Small  industries  have  been  ne-
 glected  in  this  Budget.  The  sulti-national  com-
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 panies  will  bring  their  mettgrial,  staft  andbrand-
 names  inthe  country.  The  small  scale  indus-
 tries  will  not  be  able  to  compete  with  these
 companies.  ॥  willincrease  unemployment  in
 the  country.  1200  items  which  were  earlier

 reserved  for  Smalll  scale  industries  andcottage
 have  npwbeen  unreserved. Itmeans

 that  the  production  of  coars  cloth,  dhoties,  etc
 being  made  by  small  industries  would  not  be
 made  by  multi-national
 companies..(Interruption)

 SHRI  NITISH  KUMAR(Barh):
 Mr.Chairman,  Sir  Shri  Khuranaji,  is  speaking
 onthe  Budget.  We  are  interested  inlistening  him
 because  he  will  keep  the  portfolio  of  Finance  with
 himwhenhewouldbe the  Chief  Minister  of  Delhi.

 [English]

 MR.  CHAIRMAN:  Mr.  Nitish  Kumar,  you
 belong  tothe  panel  of  Chairman,  you  shouldbe
 more  of  gentleman.  (Interruption)

 [Translation]

 SHRI  KALKADAS  (Karol  Bagh):  Mr.  Chair-
 man,  Sir  ,the  time  equal  to  that  taken  by  these
 people  shouldbe  givento  him.

 SHRIMADANLAL  KHURANA:  Mr.  Chair-
 man,  Sir,  |  have  not  spoken  on  the  Budget  of
 Delhi  because  no  discussion  on  the  Budget  of
 Delhihas  taken  place  inthe  House.  Whereas  the
 Budget  of  Jammu  and  Kashmir  has  been  dis-
 cussed  here  inthe  House.  Regarding  1200items
 Dr.  Manmohan  Singh  has  said  क  paragraph  118

 ०  his  speech  that  the  Govemment  offices  which
 used  to  procure  goods  produced  by  smaliscale
 industries  are  now  free  to  purchase  from  any-
 where.  Dr.  Manmohan  Singh  wants  that  there
 shouldbe  ०  competition  between  the  smallscale
 andcottage  industries  and  mutti-national  com-
 panies.  |  wouldlike  to  ask  the  Minister of  Finance

 as  tohowthesmallscale  and  cottage  industries
 would  survive  in  this  competition?  That  is  why,
 \term  this  Budget  as  anti-smalt  scale  and  anti-
 cottage  industries.
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 Dr.  Chairman,  Sir,  our  Father of  the  Nation

 Shri  mahatma  Gandhi  had  dreamt  of
 decentralisation  of  the  economy  to  promote
 smalland  cottage  industries.  But  this  Govem-
 mentis  bent  upon  shattering  his  dream.  Today,
 this  governmentis  benefiting  the  bigpeople  with
 the  help  of  multi-national  companies  and  by
 having  anexus  with  capitalists  in  the  country.
 Therefore,  this  Budgetis  against  the  smallscale
 industries.  ।  will  ruin  small  industries.  When-
 ever  small  industries  would  try  tocome  in  the
 fore  front,  the  multinational  companies  will  bring
 machinery  and  technology  from  abroad.  It  will
 create  more  problems  in  the  country.  Thuy.
 labour-oriented  industries  should  be  encour-
 agedinthe  country.  Ifitis  not  done,  the  unem-
 ployment  will  increase.  |  want  to  submit  this
 thing  only.

 18.0  hrs

 Mr.  Chairman,  Sir.  there  ७  another  issue  of
 great  concem  for  the  country.  This  is  relatedto
 public  enterprises.  You  are  the  Member  of  the
 Committee  on  Public  Undertakings.  |  am  also
 the  Member ०  that  committee.  |  woodlike  tosay
 onthe  basis of  may  past  expenence  of  two  years
 that  the  Government  up  to  31.3.92  in  the
 country.(Interruptions)

 SHRI  NiTISH  KUMAR:  Thetimeis  up.  He
 may  continue  it  tomorrow.

 [English]

 MR.  CHAIRMAN:  thetime  of  the  House will
 be  extended.  Business  Advisory  Committee
 has  recommendedtositlate.

 THE  MINISTER  OF  STATE  -  THE  MIN-
 ISTRY  OF  HUMAN  RESOURCE  DEVELOP-
 MENT  (DEPARTMENT  OF  YOUTHAFFAIRS
 ANDSPORTS)ANDMINISTEROF  STATEIN
 THE  MINISTRY  OF  PARLIAMENTARY  AF-
 FAIRS  (SHRI  MUKUL  WASNIK):  We  willhave
 tositlaterotherwise  we  willbe  very  short  of  time.

 ।  Translation)

 SHRI  NITISH  KUMAR:  Nottoday,  we  may
 sitanother  day.
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 SHRIMUKULWASNIK: Nitish,  ifthe  House
 isnotextended  today

 we  will  be  having  very  short  time  and  on
 Friday  also  we  have  tosit  late.  ।  we  start  sitting
 late  from  today,  we  would  be  able  to  do  some-
 thing.

 SHRI  SRIKANTA  JENA  (CUTTACK):
 Today,  we  are  not  mentally  prepared.  Do  it
 tomorrow.

 SHRIMUKUL  WASNIK:  It  would  be  better
 if  you  make  yourself  mentally  prepared  for
 today.

 SHRI  NITISH  KUMAR:  Mr.  Chairman,  Sir
 three  minutes  extra  have  been  taken.

 [English]

 SHRI  MUKUL  WASNIK:  Sir,  |  would  still
 like  to  make  ०  request  that  we  should  extend  the
 sitting  of  the  House  today  itself  because  it  willbe
 very  difficulttoaccommodatethe  Memberswho_
 wantto  participate  in  this  debate  (Interruptions)

 MR.  CHAIRMAN:  Are  we  not  be  abide  by
 the  decision  of  BAC?

 SHRISOMNATH  CHATTERJEE  (Bolpur):
 Sir,  we  do  not  mind  sitting  late  provided  two

 Members  from  our  party  are  allowed  to  speak.

 MR.  CHAIRMAN:  Yes.  Mr.  Khurana,  you
 may  continue.

 {  Translation]

 SHRI  MADANLAL  KHURANA:  Mr.  Chair-
 man,  Sir,  |  will  conclude  within  five  minutes.  |
 have  said  just  now  that  there  are  246  public
 undertakings  in  the  country.  there  is  an  invest-
 mentof  Rs.  1,75,.871  crore  in  these  undertak-
 ings.  102  public  undertakings  are  running  in
 loss.  The  lossis  to  the  tune  of  Rs.  13.674  crore.
 Lack  of  foresight  onthe  part  ofthe  Government
 15  primanily  responsible  for  it.  ff  the  Government
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 rectifies  its  policies,  everything  wil  be  all  right.
 |  would  like  to  cite  three-four  examples  without
 taking  much  time.  As  you  know  bungling  in  the
 S.T.C.  andD.T.C.  are  highlighted  but  nothing
 has  been  said  about  the  Maruti  Udyog.  {have
 specific  evidence  of  it.  There  is  large  scale
 bungling  there.  |  would  like  tocite  anexample.
 More  than  2000  boxes  of  imported  spare  parts
 are  lying  closed  for  the  last  8-10  years.  The
 Government  have  invested  Rs.  60-65  crore  but
 nobody  bothers.  |  don’tlike to  go  into  details  of
 missing  cars.  Maruti  Udyuon  is  involved  ina
 landscandalalsoin  Gurgaon.

 Mr.  Chairman.  Sir,  the  Maruti  Udyog  de-
 cided  to  acquire  one  hundred  acre  of  land  in
 Bonds.  Gurgaon  between  February and  June.

 1989.  forconstruction  house  for  its  employees.
 There  was  no  advertise.  ment.  no  tenderandno
 consulation  was  made  with  HUDA.  Cooperative
 Group  Housing  Society  was  also  not  made  as
 was  done  earlier.  Shri  Anil  Bhalla.  an  agent  क
 Delhi  was  engsaged  for  this  purpose.  He  pur-
 chased  the  land  from  farmers  atthe  rate  of  Rs.
 60.000 to  Rs.  1,00,000 per  acre  andsoldtheland
 worth  Rs.  80-90  lakh  to  the  Maruti  Udyog  after  8-
 10  days.  for  Rs.3  crore  80  lakh.  maruti  Udyog
 pujrchased  the  land  for  Rs.  3  crore  80  lakh,
 where  as  only  Rs.80-90  lakh  was  given  to  the
 farmers.

 Mr.  Chairman.  Sir.  |  am  not  saying  this
 atrandom.  An  inquiry  was  conducted  into  the
 matteerandconsequently the  D.C.  andTehsildar
 were  suspended.  The  action  was  taken  by  the
 Government  of  Haryana  against  the  guilty
 offivcials  and  cases  registered  under  section
 417.418  (related  to  conspiracy).  420.  120-Bin
 Gurgaon.  Action  was  taken  againstthe  1.A.S.
 Officer  but  the  Chairman.of  maruti  Udyog  was
 rewarded  with  anew  post.

 |  wantto  cite  there  examples  to  emphasize
 how  public  fundis  beingmisappropnatedthrough
 these  scandals.  The  Chairman  ofthese  Public
 sector  Undertakings  treat  themselves  to  be
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 monarchs  and  they  are  looting  the  country,  and
 vitiating  the  economy  of  the  country.  If  this
 misuse  of  money  is  checked  there  would  be  no
 need  to  impore  new  taxes  by  the  Government.
 This  is  my'submission.

 |  would  conclude  within  two  minutes.  Re-
 garding  the  Plan  of  Delhi  Rs.  920  crore  was
 allocatedto  Delhifor  1991-92.  Thesame  amount
 was  also  allocatedtoit  for  1992-93.  Itmeansthat
 there  was  on  increase  in  the  budget.  This  year
 some  amount  has  been  increased  but  it  has  not
 been  released  so far.  Why  itis  happening  like
 that.  It  is  because  there  is  no  elected  body  in
 Delhi.  The  lureaucrfats  prepare  the  budget  of
 Delhi.  They  do  not  know  anything  about  the
 expectations  and  priorities  of  the  People  of
 Delhi.  !  will  conclude  after  citing  one-two  ex-
 amples.  The  estimated  expenditure  for  Brawna
 Gas  Turbine  Projectis  Rs.  1495crore.  Butfor
 the  project  only  atoken  amountof  Rs.  1  crorehas
 been  providedin  the  current  budget.  Nodecision
 hasbeentakensofarbythe  Govemmentwhether
 itwants  tohandoverthe  projecttoaprivateparty.
 The  decision  has  been  pending  for  the  three
 years.  Similarly,  we  do  not  know  anything  about
 the  National  Capital  Region  Plan  and  Rapid
 Mass  Transport  system.  There  are  numerous
 problems  which  can  be  placed  before  you.  Re-

 garding  the  problems  of  Delhithere  is  only  one
 solution  andi.e.  holding  of  elections  immedi-
 ately  so  that  the  people  of  Delhi  may  prepare
 their  budget  and  solve  their  problems  them-
 selves.  |  conclude  by  saying  that  my  party
 opposes  the  General  budget  presentedin  the
 House.

 [English]

 SHRI  M.V.V.S.  MURTHY
 (Visakhapatnam):  Mr.  Chairperson,  |  rise  to
 oppose  this  this  Budget  of  1993-94  because  of
 so  many  anomalies.  The  present  Budget  has
 totally  neglected  the  agricultural  sector  andthe
 common  man.  Fertilizer  prices  are  beyond  the
 reachof  farmers  andatthe  some  time  procure-
 ment  prices  of  the  farmers’  products  became
 Static  or  declining  insome  of  the  products.  ।  this



 3  General  Budget  1993-94  VAISAKHA ।..  1915.0  (SAKA)

 Agricultural  Policy  is  continued,  |am  sure  the
 productivity  will  sufferin  the  near  future.  Unless
 a  positive  attitude  towards  removal  of  these
 anomalies  is  thought  of  and  provided  for,  the
 farmersareinavery  distréssed  moodandmany
 notbe  able  toproduce tothe  needs ofthe  country. ।

 In  my  own  State  of  Andhra  Pradesh,  the
 plight  of  farmers  ७  deplorable.  The  commercial
 crops  of  tobacco  and  cotton  are  in  deplorable
 state  because  of  the  attitude  of  the  agricultural
 policy  and  of  the  marketing.

 Onone  side,  the  fertiliser  prices  are  on  the
 steep  rise,  onthe  otherside,  there  isno  market
 for  this  tobacco  and  the  cotton  they  produce.

 lamsure  that  this  Budget  ७  only  aimed  at
 the  rich.  Black-money,  instead  of  checking  its
 preading.  is  being  regularised through  the  gold
 onds,  etc.  The  recent  increase  in  the  prices  of
 old  is  an  example  of  this  gold  bond  policy
 resently.

 The  entry  of  the  multinationals  into  the
 ountry  is  being  accepted  recklessly;  andit  will
 ause  elimination  of  Indian  industry  and  Ulti-
 jately  our  economic  sovereignty  will  be  at
 take.  With  this  policy  of  the  multinationals  entry
 ecklessly  into  the  country,  the  designed  em-
 joyment  of  millions  of  youths  will  aiso  be
 copardised  with  the  present  industrial  policy
 imately  leading  to  achaos.

 Our  policy  of  export  andimponrt,  unless  we
 ink  of  equalising  both  at  the  earliest  moment,
 furtherwe  will  have  to  paya  price  for  it.  The
 n.  Finance  Minister  may  be  patting  on  his
 ck  for  the  rupee  convertibility.  Unless
 vernment'’s  expenditure  is  curtailed,  the  oil

 |  will  be  a  great  burden  and  certainly  it  will
 ak  the  back.

 The  customs  duty  rationalisation  is  notto
 tull  extent  to  give  the  desired  results.  Our
 ntry  should  not  become  a  dumping  yard  for

 eloped  countries  ‘finished  goods.  The  policy
 uld  be  towards  self  reliance.  But,  unfortu-

 ~
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 nately,  noconcrete  proposals  are  formulated.  In
 myconstituency,  thatis  Visakhapatnam,  alarge
 number  of  public  sector  undertaings  are  trailing
 behind  for  want  of  policy  decision.  The
 Visakhapatnam  ateel  Plant  andthe  Hindu  Stan
 Shipyard,  forexample  two  strategic  industries;
 are  facing  financial  problems  ultimately  leading
 to  hampering  of  productivity.  If  this  present
 policy  is  continued,  they  are  bound  to  work
 unsatisfactorily leading  to  closure.

 The  Report  of  the  Chellaiah  Committee
 should  have  been  implemented  in  toto  instead  of
 accepting  it  bits  by  bits.  To  boost  up  export.
 unless  soft  credit  is  made  available,  |  amsure.
 ourexports  may  not  be  able  to  deliver  the  goods.
 Unless  productivity  is  increased  on  the  front  of
 the  export,  we  cannot  succeed  as a  nationinthe
 global  market  in  the  near  future.

 May  of  the  major  projects  are  of  non-start
 because  of  the  various  policies  of  stagnation  at
 the  State  Government  level  and  due  to  these
 delays,  many  of  the  Hydel  projects  are  on  paper
 only  today.  On  one  side,  the  country  is  facing
 acute  shortage  of  energy  and  if  these  projects
 are  being  grounded.  we  willbe  having  surplus
 Hydel  power  atnocost;  and  unfortunately  we  not
 able  to  take  advantage  of  what  the  nature  has
 bestowedonus.

 The  present  Budget  has  given  aifillip  tothe
 production  and  distribution  of  luxury  goods.
 whichare  being  given  8  priority  instead  of  giving
 athrustto  the  manufacture  of  essentials  which
 are  required  by  the  millions  of  the  poor  of  this
 country.  Ourcountry con  note  afford  to  adoptthe
 policies  of  the  developed  countries  without  cre-
 ating  the  necessary  climate  in  the  country:
 otherwise,  in  the  prucess  we  will  be  losing  our
 economic  sovereign.y.

 Forevery  thing,  right  from  purified  saltto  8
 host  of  small  things  we  have  to  depend  on  the
 multi-national  companies in  future,  if  this  policy
 tS  pursued  vigorously.

 We  usedtobe  क  forefront  technologically.
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 Wewere  inthe  secondorthird  position;  now  we
 are  at  the  With  position  as  on  date.

 न्
 The  present  policy  being  pursued  in  re-

 spect  of  human  resource  developmentis  not

 suitable  to  the  country.  |  amsure  that  the  Gov-
 ernment  will  take  care  of  this  andsee  that  the
 country  is  put  back  in  the  position  which  we  used
 to  occupy  in  the  past.  Unless  we  lacers  on
 human  resource  developmentandinsmallscale
 industries  we  may  not  be  able to  proceed  jobsto
 the  millions  and  millions  of  young  people  who
 are  in  the  queue  for  employment.

 lamsure  thatthe  hon.  Minister  willtakeinto
 consideration  all  these  aspects  while  making
 his  final  proposals to  this  House.  |am  sure  that
 his  interests  and  our  interests  are  the  same  and
 arecommon  forthe  development  ofthe  country.

 with  these  worldi  thank  you  for  givingme
 this  opportunity.

 SHRI  PRITHVIRAJ  D.  CHAVAN(Karad):
 Mr.  Chairman,  Sirl  rise  to  support  the  Budget  for
 1993-94.  this  historic  third  Budget  of  Shri
 Manmohan  Singhhas  has  pleasantly  surprised
 everyone  and  silence  the  critics.  ।  is  a  great
 achievement  that  onthe  one  handhe  has  man-
 agedto  increase  the  central  plan  by  32  percent.
 raised  the  outlay for  rural  development  by  62  per
 cent,  increased  spendingin  all  social  secures
 andon  the  otherhand,  he  cuttaxes  all  around,
 reduced  fiscal  deficit  and  also  taken  the  major
 risk  of  going  for ०  unified  and  market  determined
 floating  exchangerate.

 The  Budget  has  many  firsts.  It  is  the  first
 tax-free  Budget  after  along  time.  ०  the  first
 time  the  gross  primary  deficit  which  is  fiscal
 deficit  minus  the  interest  as  turned  positive.
 Also,  forthe  fit  time  actually  there  was  ०  budget-
 ary  surplus  of  Rs.4500  crores,  before  applying
 the  tax  cuts.  this  isa  result  of  a  pragmatic  policy.
 along  term  view  of  the  economy  inthe  context
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 of  anew  world  order  anda  firm  commitment  to
 the  fiscal  discipline  ushered  in  by  the  Govern-
 ment.

 The  impressive  list  of  achievement  in-
 cludes  and  five-fold  increase  in  the  foreign
 exchange  reserves,  reduction  in  the  inflation
 tate  from  a  high  level  of  17  to  seven  percent.
 reduction  ०  fiscal  deficit  from  8.4to (०  5.3  percent
 andwith  the  promise  to  cut  downto  4८  percent
 ia  1993-94.

 Ithas  the  lowest  fiscal  deficit ०ਂ  GDP  ratio
 that  we  have  had  क  the  whole  decade.

 Sir,  he  has  also  gone  to  a  realistic  and
 market  driven  exchange  rate.  He  rescued  the

 economy  from  stagnation  and  from  the  negative
 industrial  growth  rate.  The  mostimportant  thing
 is  that  he  has  changed  the  direction  of  our  tax
 structure  by  reducing  indirect  taxation.  He  has
 adopted  a  more  open  trade  policy.  removed
 physical  restrictions to  import  and  has  lowered
 customs  duties  substantially.

 The  policies  of  the  governmenthave  also
 curbed  smuggling  to  alarge  extent  and  almost
 vanished  the  Hawala  operators.  Inshort.  itisa
 growth  oriented  Budget  with  the  firm  commit-
 ment  to  fiscal  discipline

 Letus  now  examine  how  thus  was  possible.
 If  you  look  at  the  magnitude  of  the  fiscal  correc-
 tion,  this  year  we  are  anticipating  a  Gross  Do-
 mestic  Product  of  about  7  lakh  crore.  “  the  fiscai.
 deficit  has  remained  atthe  level  of  8.4  percent.
 aswasin  1990-91.  instead  of  4.9percentwhich
 we  have  budgeted  this  year,  it  is  a  massive
 reduction  in  fiscal  deficit  in  GDP  ratio  of  3.5  per  ,
 cent.  Sir.  if  you  translate  itin  terms  of  rupees.  ॥
 amounts  to  nearly  Rs.  25.000  crore.  ।  ।  had
 remainedatthe  high  level  of  the  non-Congress
 Government  of  8.4  percent  ratio.  we  would  have
 afiscal  deficit.  which  would  have  been  higher
 Rs.  25,000  crore  or  than  we  have.  So.  it  1
 because  of  thus  management  of  the  economw
 the  macro  economic  management  of  the
 economy
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 Dr.  Manmohan  Singh  has  been  able  to

 present  such  Budgetthis  year.

 Sir,  the  most  dramatic  feature  of  this  Bud-
 get,  determined  although  it  was  half  expected,
 was  moving  to  unified  market  determined
 excamgerate  concept,  full  convertibility  on  the
 trade  account  as  some  call  ४.

 _  Sir,  the  process  of  realistic  exchange  rate

 regime  beganin  July  1991  with  two  devaluation’s
 at  very  short  intervals.  Later in  February  1992,
 we  wenttoaduelexchange  rate  scheme.  which
 was  Called  martial  convertibility,  and  क  effect  it
 was  a  devaluation  of  60  per  cent  of  ourexport
 earings.  Sir,  the  exchange  rate  at  that  time  was
 freed  from  administrative  controls  and  now  in
 this  Budget  were  have  further  liberalised  the
 remaining  40  percent  and  taken  a  unified  ex-
 change  rate  until  now  fully  marketed.  These  four
 effective  devalyatuions  in  a  period  of  twenty
 months  have  made  rupee  go  up  from  about
 Rs.20  a  dollar  in  June  1991  to  about  Rs.32  ०
 dollartoday,  which  amounts  to  achange  of  about
 80  per  cent  in  the  value  of  rupee.  The  rate
 recpects  the  true  strength  of  the  rupee  to  day,
 which  ts  determined  by  our  balance  of  trade,  by
 our  foreign  exchange  leakage’s  through  illegal
 channels,  flow  of  invisible.  In  short,  it  depends
 onthe  demand  and  supply  of  foreign  currency.

 Sir,  fears  were  expressed  that  there  would
 be  arun  inthe  rupee  and  it  would  slip  to  about
 Rs.35  to  Rs.40.  Ithas  not  happened.  The  rupee
 has  remained  very  stable  and  very  firm.  Infact,
 |  was  surprised  when  the  Opposition  leader  the
 hon.  Shr  Jaswant  Singh  mentioned  that  RBI  had
 tointervene to  support  the  rupee.  Actually  itwas

 the  otherway  round.  The  rupee  was  getting  very
 strong  thatthe  RBI  did  intervene  not  to  support
 the  rupee  but  to  support  the  dollar.  They  have
 mopped  up  about  300  million  dollars  and  in-
 creased their  foreign  exchange  reserves.  Now,
 the  rupee  Why  was  itso?  why  was  nottherea
 runinthe  rupeeis  stronger.  Why  wasitso?  Why
 was  not  there  ०  run  in  the  rupee?  It  was  only
 because there  was  ०  proper  andample  prepara-
 tion  forthis sep.  Sir.  firstly we  generated  healthy
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 foreign  exchanget  reserves  of  about  5.5to6
 billion  dollars.  We  then  took  steps  to  plug  the
 loopholes  such  as  hawala  rackets,  gold  and
 silver  smuggling,  smuggling  of  electronic  white
 goods..(/nterruptions)

 SHRI  RUPCHAND  PAL(HOOGHLY):  Sir
 wouldthe  han.  Member say  whatis  the  situation

 of  the  rupee  vis-a-vis  Devtche  mark  and  yen  क
 the  last  few  weeks?

 MR.CHAIRMAN:  You  donothaveto  reply.
 Youare  nota  Minister.  please  do  not  intervene
 like  that,  Mr.  Pal.  You  ask  the  Minister,  not  him.

 SHRI  PRITHVIRAJ  जि,  CHAVAN:  Sir,
 against  the  dollar,  rupee  haws  remained  very
 firm.  It  is  a  fact  that  petroleum  and  oil,  and
 defence  imports  would  become  more  expen-
 sive  as  aresult  of  unification  of  the  exchange
 rate.  But  fortunately,  international  oil  prices  are
 lowand  we  neednot  worry  on  that  account  atthe
 moment.  With  the  steps  already  taken,  there  will
 also  be  more  remittances  from  abroad  through
 legal  channels  and  in  spite  of  a  deficit  क  mer-
 chandise  trade,  rupee  will  remain  firm.

 One  the  BOP  front,  we  have  a  healthy
 foreign  exchange  reserve.  Thesteps  announced
 inthe  Budget,  including  unification  of  the  rupee,
 willboost  up  the  exports.  there  are  also  steps  to
 expandexportcredit  and  also  tomake  itcheaper.
 All  these  steps  have  been  taken  to  boost  our
 exports.  But  still  export  growth  ७  unbolt  very
 encouraging  and  mocker  needs  tobe  done  on
 making  export-oriented  units  to  international
 level  because  if  oil  prices  go  up,  we  may  again
 have  the  problem.  Today  we  havea  Trade  deficit
 of  about  six  billion  dollars  and  may  be  acurrent
 account  deficit  of  seven  billion  dollars.  We  have
 to  go  infor  exports  as  we  have  predicted.

 There  isalsoa  worry  about  mounting  debts
 andthe  high  debt-service  ratio  of  about  29  per
 cent.  This  is  one  problem  which  the  Finance

 Minister  willnow  have  to  address  very  seriously
 and  willhave  to  concentrate  on.  There  will  have
 tobe  long-term  plan  andif  required,  we  should
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 not  hesitate  to  ask  for  re-scheduling  of  our
 foreign  debts  over a  longer  period  of  time.

 On  the  taxation  front,  |  congratulate  the
 .ance  Minister for  reducing  the  dependence  ०
 tect  taxation  and  truing  to  change  the  ratio

 ।  uirectto  indirect  taxes  क  ०  direction  which  we
 all  agree  it  should  goin.  This  is  one  point  where
 both  the  Left  Frontand  IMF  are  agreed  on.  They
 want  to  reduce  the  indirect  taxes  which  the
 Finance  Minister  has  done.  the  entire  indirect
 taxes  whichthe  Finance  Minister has  done.  The
 entire  indirect  taxe  which  the  Finance  Minister
 has  done.  the  entire  in  diresd  tax  structure  has
 been  reduced.  He  has  reduced  customs  duty
 and  excise  duty to  the  tune  of  Rs.4.500  crores.
 The  customs  duty  and  reduction  has  ‘been
 criticised.  Many  friends  inthe  Opposition  have
 expRESSED fear  that  it  will  fod  the  country  with
 impartedgoods.  |  wouldlike  totell  them  that  they
 should  remember  that  the  cut  in  duties  comes
 after  an  almost  80  per  cent  devaluation  of  the
 rupee  which  was  effected  since  June  -91.  inspite
 of  reducingthe  customs  duty,  the  landed  cost  of
 imports  today,  in  rupee  term  would  still  be  higher
 thanitwasin  June,  1991.

 One  the  excise  side,  excise  concessions
 have  been  aimed  to  boost  up  the  industry  which
 has  been  facing  recessionin  the  recenttimes,
 and  also  to  protect  jobs.  They  willalsohavea
 downward  effect  on  inflation.  There  is  a
 rationalisation  whichis  very  welcome.  Thenum-
 ber  of  slabs  have  been  reduced.  On  the  direct tax
 front,  there  are  some  minor  concessions.  But
 the  Fiancee  Minister  has  decided  to  defer  ac-
 cepting  the  recommendations  of  the  Chellaiah
 Committee  for  one  year.

 Now  |  come  to  the  banking  sector.  The
 Budget  has  made  some  significant  reforms  in

 the  bankingsector which  has  been  badly  shaken
 by  the  security  scam.  Under-capitalisation  of

 our  banking  system  is  sought  tobe  corrected by
 allowing  nationalised  banks  to  access  ofcapital
 market.  However,  the  controlof  house  banks  will
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 remain  with  the  Government.  As  you  know  the
 State  bank  group  has  always  had  private
 shareholding  andstillit  was  a  nationalisedbank.
 The  Finance  Minister  has  alsoboldly  addressed
 the  problems  of  accumulated,  bad  and  doubtful
 debts  which  are  estimated  by  some  accountto
 be  about  Rs.  20,  000crores.  Nowincome  recog-
 nition  norms  which,  if  accepted  they  are  being
 accepted  will  almost  wipe  away  their  capital.

 1831.0  hrs

 (MR.  DEPUTY  SPEAKER  in  the  Chair

 We  are  committed  to  follow  the  Basle
 committee  norms  on  capital  adequacy.  There-
 fore,  access  in  capital  market,  in  my  view,  isa
 welcome  step.  We  neednot  have  unnecessary
 worry  about  privatisation  etc.  But,  atthe  same
 time,  hehas  also  addressed  anotherproblem  by
 providing  Rs.  10,  ७e  crores  provisioningintwo
 years  and  he  provided  Rs.  5,  700  crores  this
 year.  This  facility  should  not  be  looked  at  as
 bounty  for  recatcitrant  private  sector  industnal-
 ists  who  have  defrauded the  banks  and  have  not-
 paidback  their  loans.  We  must  follow  the  recom-
 mendation  about  constitution  of  Asset  Recon-
 struction  fund  so  that  all  these  bad  debts  could

 be  taken  over  by  the  independent  asset  recon-
 struction  organisation  andthe  secuntties  should
 be  liquidated  and  should  be  converted  into  hard
 cash.  On  this  bad  debt  write-off  there  is  ०  prob-
 lem,  there  is  ०  dout-whether this  bad  debt  willbe
 allowed  to  be  deducted  from  the  gross  profits  of
 the  banks  beforé  computing  taxable  income.
 Unless  this  is  done,  there  will  be  little  profit  left
 forthe  banking  system.  This  needs  to  be  clari-
 fied.  As  is  the  international  practice,  banks

 shouldbe  allowed  ७  deduct  the  badand  doubtful
 debts  before  computing  gross  profits  andthen
 tax  should  apply

 Next,  lwouildlike to  draw  the  attention  of  the
 Finance  Minister  to  the  problem  of  foreign  banks.
 If  you  refer  to  the  Economic  Survey,  there  is  a
 table  which  indicters  what  were  the  results  of

 scheduled  commercial  banks,  on  page  58.  For-

 eignbanks  have  made  exceedingly high  profits
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 when  compared  to  State  Bank  group  or  the
 nationalised  banks.  They  made  as  muchas  8
 times’  profit  when  the  orifice  are  computed  with
 gross  working  funds.  The  ratio  of  profits  to
 working  funds  for  State  Bank  group  of  compa-
 nies  is  0.21  and  fornationalised  banks  itis  0.27
 while  for  foreign  banks  itis  1.97.  Itis  almost  8  to
 10times  that  of  the  figure  of  nationalisedbanks.
 we  should  find  out  why  this  is  so  and  whether  the
 security  scam  has  something  to  do  with  this.  It
 should  be  investigated.

 |  have  some  suggestions.  On  the  issue  of
 the  public  sector  dis-investment  there  are  seri-
 ous  doubts  about  the  way  it  was  concducted.
 whether  we  got  the  right  price  for  our  public
 sector  units  etc.  |  feel  that  that  money  whichis
 being  provided  क  the  Budget  Rs.  3.  500  crores
 should  not  be  used  for  consumption  expendi-

 ture  and  should  actually  be  used  for  restructur-
 ing  these  public  sector  enterprises.  Even  this

 money  can  be  allocated  towards  National  Re-
 newal  Fund.  We  all  know  that  public  sector
 enterprises,  particularly  loss-making  ones.  have
 to  be  restructured.  At  the  same  time  we  are
 talking  of  national  Renewal  Fund.  There  isno
 money  forit.  This  money  which  is  coming  from
 public  sector  disinvestment  should  entirety  be
 earmarked  for  reconstruction  of  public  sector

 units  andnotbe  adjusted  towards  the  consump-
 tion  expenditure  for  reducing  the  revenue  and
 fiseal  deficits.

 Thesecond  suggestion  |  wouldlike  tomake
 is  about  th  possibility  of  dumping.  Our  country
 does  not  have  strong  anti-dumping  legislation
 as  the  western  countries  have.  The  time  has
 come  now  fur  us  to  have  a  statutory  body,  some
 sort ०  anintemational trade  authonity  ०  intema-
 tional  trade  commission  with  complete  statu-
 tory  and  parliamentary  backing  whichcan  auto-
 matically  impose  anti-dumping  duties  if  any
 industry/association  complains.  We  need  to
 seriously  consider  this.  The  Finance  Minister

 has  given  many  incentives  to  the  powersector,
 so  much  so  that  the  Budget  has  been  called
 power-friendly.  The  private  sector  is  being  in-
 duced  to  come  to  the  filed  of  power.  Many
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 concessions  have  been  given  including  sover-
 eign  guaranteed  profit  of  16  per  cent.  When  the
 private  sectorcomes  in,  we  have  worries  about
 the  tariff  structure.  The  Finance  Minister  क  his
 first  Budget  speech  had  promisedto  set  up  Tariff
 Commissign.  Itis  about  20  months  now  but  still
 there  isnoword  about  the  Tariff  Commission.
 We  must  forma  Tariff  Commission  as  soon  as
 possible.  ॥  willtake  a  few  years to  function.  But
 we  must  make  a  begining  as  son  as  possible.

 Even  though  this  is  not  a  debate  on  the
 Finance  billsince  mention  and  reference  has
 been  made  about  personal  income-tax  and  di-
 recttax.  |  willjut  make  ०  brief  mention  |  strongly
 oppose  the  demand  for  increasing  the  limit  of
 exemption  for  and  standard  deductions  onthe
 personal  income-tax.  ।  you  look  atthe  statistics
 of  ८.  &A.G.,  there  are  only  50  lakh  people  who
 paid  personal  tax  क  1991-92  whichworks  out  to
 less  than0.6  percent  of  the  population.  Do  we
 want  to  reduce  this  number  further?  If  these  50
 lakh  peuple  orjust  96  per  cent  of  the  population
 are  notrich  people  then  what  are  they?  ।  feel  that
 we  must.  in  fact.  work  towards  broadening the
 tax  net  of  the  direct  tax  rather  than  following  ad
 hocmethod  of  giving  standard  deduction  and
 raising  the  exemption  limit.  We  should  index
 this  to  inflation  and  population  coverage.  This
 thas  been  done  in  many  countries  particularly
 Chile.  We  can  also  index  it  to  per  capita  income
 and  it  should  automatically  cover  inflation  and

 population  coverage.

 Next  point  on  direct  taxation  is,  giving
 permanent  account  number  to  the  income-ax
 assesses.  the  income-tax  people  are  very  le-
 thargic  about  giving  permanent  account  num-
 ber.  Wehave  tomake it  automatic.  we  have  also
 got  to  computenise  the  center  income-tax  sys-
 tem  so  that  cross-checking  becomes  more
 easy.

 On  the  indirect  tax  side.  |  have  only  one
 suggestion.  The  Finance  minister  has  taken
 very  effective  steps  about  excise  duty  andcus-
 toms  duty.  My  suggestion  deals  with  elimiating
 special  exemptions  in  excise  duty  andcustoms
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 duty  which  are  given  to  Defence.  toONGO.  to
 educational  isntitutions.  By  givjng  these
 exmptions,  we  are  makiang  a  book  entry.  Butis
 creates  a  differntial  regime  of  taxation,  Itcreates
 alot  of  paper  work.  Particularly  in  the  case  of
 customs  duty,  itis  a  disicnentive  for  indigenous
 production.  Anybody  who  has  ot  choose  be-
 tween  imports  versus  indigenous  product.  would
 go  for  import  if  he  does  not  have  to  pay  some
 import  duty  This  should  be  seriously  consid-
 ered.

 About  the  expenditure  on  education,  we
 have  done  enough  of  investment  क  the  industrial
 field.  agricultural  field.  on  the  development  of
 backward  areas  andonallsorts  of  development.
 But  certainly  we  have  really  made  very  little
 investment  inthe  most  important  field,  thatis  the
 field  of  development  of  human  capital.  Our
 expenditure  on  educationis  still  very  low.  We

 ave  togoto  something  like  6  percent  of  GDP. *  has  been  accepted  that  the  investment  in
 pumatry  education  ts  the  most  productive  in-
 05177  ontofall.

 Finally  in  conclusion  |  will  again  repeat
 this  Budget  has  been  supported  by  a  wide  cross-
 section  of  the  population.  people  with  different
 political  views.  |  willjust  give  an  example  of  how
 the  craties  are  confused  when  they  are  com-
 mentingon  the  Budget.  Mr.  Laloo  Prasad  Yadav
 when  he  commented  on  the  Budget  said.  “The
 Budget  was  prepared  under  pressure  from  big
 capitalists  and  the  World  Bank”.  That  was  his
 reaction.

 On  the  other  hand.  the  former  Commerce
 Minister  Shri  Subramaniam  Swamy  said  that  it
 was  a  relapse  to  socialism  a  reversal  of  eco-
 nomic  reforms  and  abject  surrender to  socialist
 critics.

 The  Finance  Minister  has  presentedavery
 dynamic  and  growth-oriented  Budget  with  hu-
 man  face.

 APRIL  21,1993  General  Discussion  588

 commend  the  Budgettothe  House.

 SHRI  P.G.  NARYANAN
 (gobichettipalayam):  Mr.  Deputy  Speaker,  the
 Budget  presented  by  the  hon.  Finance  Minister
 literally  hits  below  the  belt  of  the  poor  and
 middle-class  people  in  various  aspects  of  their

 life.  The  people  of  the  country  expected  fromhim
 arevolutionary  Budget.  But  unfortunately  he  has
 disappointed the  people  by  his  Budget.  Itisclear
 that  he  has  presented  the  Budget  more  as  a
 leader  of  the  Congress  Party  thanasaneminent
 economist.  |,  therefore,  rise to  oppose  the  Bud-
 get  presented  by  the  hon.  Finance  Minister.

 On  the  eve  of  the  Budget  in  1993-94,  the
 Govemmentannouncedincrease  inthe  admin-
 istered  prices  of  sugar,  steel  and  coal  thereby
 reviving  the  undemocratic  practice  to  mop  up
 large  revenues  outside  the  frame-work  of  the
 Budget  on  the  eve  of  its  presentation.

 inthe  past  few  weeks,  न  has  increasedthe
 procurement pnce  of  wheat  by  afull20  percent,
 sugar  bought  by  the  Govemment  compulsority
 fromthe  sugar  mills  also  by  20  percent  and  of
 coalby  12  to  13  percent.

 (n  January  this  year.  thas  increased  the
 pnce  at  which  the  essential  items  would be  sold
 through  the  ration  shops  to  offset  pastincreases
 in  procurement  prices,  and  thus  reduce  the
 burden  of  subsidies.  The  increase  in  procure-
 ment  prices  may  benefit  the  farmers,  but  the
 resulting  increase  in  foodgrains  prices  in  the
 ration  shops  will  definitely  hurt  the  urban  poor
 and  the  working  classes.

 The  commitment  of  the  Congress  Party
 that  the  soaring praise  lise  will  be  containedin

 100  days.  has  become  a  flop  in  the  last  year's
 andin this  year’s  Budget.  The  Railway  freight as
 wellas  the  fiares  that  were  hiked  in  the  Railway
 Budget  will  also  increase  the  cost  of  transporting

 commodities  as  weil.  This  will  certainly  reflect
 on  the  price  fine  which  will  be  an  additional.

 burdenonthe  common  man.
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 The  Government  while  effecting  the  price

 rise  of  essential  commodities  also  expects  the
 State  Governments  to  implement  the  dissec-
 tions  of  the  Union  Government.  So,  the  state
 Government  has  to  bear  the  bruntof  anger  ०  the
 people  due  to  the  frequent  rise  in  the  price of  nce.
 sugar  coal  and  other  essential  commodities.
 The  Chief  Minister of  Tamil  nadu  already  made
 itclearinthe  National  Development  Council  that
 he  Central  Government  should  not  effect  the
 price  rise  of  essential  commodities  without
 consulting the  State  Govemment.  butthis  seems
 tohave  been  totally  lost  onthe  Finance  Minister.

 The  Finance  Minister  has  taken  credit  for
 controlling  inflation  and  reducing  fiscal  deficit  to
 the  World  Bank.  IMF  prescribedlimits  of  6.5  per
 cent  and  5.01  per  cent.  He  has  also  claimed
 improvementin  the  balance  of  payments  posi-
 tion  substantially.  However,  adeeper  analysis
 shows  that  the  manner  of  achieving  these  re-
 sults  has  created  further  complications.

 Priortothe  presentation  of  1993-94  Budget.
 it  was  widely  proclaimed  that  partial  convertibil-
 ity  of  rupee  would  be  transformed  into  fullcon-
 vertibility.  However,  क  the  face  of  continuing
 fiscal  imbaiances  like  inflation.  trade  deficit.
 large  external  debts  etc.,  fullconvertibility.  of
 rupee  in  trade  and  capital  sectors  was  meaning-
 less.  ।0  his  Budget  speech.  the  Finance  Minister
 may  paint  a  rosy  picture  of  the  economy.  Buthe
 cannotdeny  the  fact  hatthe  Govemment'sfinan-
 cial  credibility  has  suffered  immensely  as  a
 result  of  the  Bank-Scam  and  later  on  due  to
 mishandiing  of  the  Ramjanmabhoonu-Babn
 Masjid  problem.  This  reality  is  brought  out  by  the
 declining  response  of  Non-Resident  Indians  and
 institutions  to  deposit  in  Indian  Banks.

 Allowingtull  conversion  of  rupee  into  dollar
 under  full  convertibility  scheme  would  mean

 exporters  andotherforeign  exchange  eamersto
 get  the  dollar  value  of  exportable  goods  at  the
 market  rat  terms  of  rupees.  This  ts  possible
 because  of  introduction  of  unifiedexchange  rate
 mechanism  क  the  1992-93  Budget.  This  me-
 chanics  may  perhaps  lead  to  cascading  eftect
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 an  higher  export,  higher  production,  higher  for-
 eign  exchange  eamings,  higher  employment
 opportunities  within  the  country  and  above  all

 increased  prosperity  and  well-beingto  the  people
 ofthe  country.

 ड्
 But  what  about  the  effect  on  import  side?

 With  the  implementation  of  New  industrial  Policy
 introduced  in  July,  1991,  Liberalisation  Policy.
 Structural  Reforms.  Exit  Policy.  Globaliosation
 Policy  and  what  not,  the  Government  has  re-
 moved  restrictions  on  import  of  serveralitems
 of  capital  goods,  consumer  goods  etc.  thus
 increasing  the  imports  and  increasing  the  pay-
 ment  tothe  foreign  exporters  in  terms  of  foreign
 exchange  with  the  full  convertibility  mechanism
 forbulk  imports.  ।  the  partiat  conversion  of  rupee
 inthe  previous  year  could  not  improve  the  export
 situation,  how  will  the  full  convertibility  of  rupee
 dobetter?

 ।  say  that  this  year’s  Budget  ७  growth-
 onented,  populist  Budget.  consumers  are  happy
 and  so  on.  ७  to  be  budget  on  different  angles.  If
 you  see  the  previous  year's  Budgets.  you  would
 find  whenever  there  were  exemptions.  ९  1ces-
 sions  and  tax  00515.  hardly  were  they  passed  on
 tothe  consumers.  But  atthe  same  time  in  those
 previous  Budgets  even  a  smail  increase  inthe
 tax  on  items  of  goods  were  immediately  passed
 ontotheconsumers.  This  years.  these  exemp-
 trons  andconcessions  and  tax  cuts  are  believed
 to  be  passed  on  tothe  consumers  not  because
 of  the  businessemen  wanting  to  show  benevo-
 lence  to  the  consumers  but  because  of  the  fact
 that  the  country  has  been  facing  an  acute
 recession  for  the  last  tow  years  and  so  and,
 therefore,  they  couldnot  swap  or  swallow  those
 exemptions.  concessions  and  tax  cuts  and  in-
 crease  their  abnormal  profits.  ।  is  because  of
 constrained  Budget  deficits  and  constrained
 money  supplies  coupled  with  Government's
 stricter  monetary  measures  that  the  business-
 men  are  willing  to  pass  on  those  concessions
 and  tax  cuts  to  the  consumers.

 Again,  Sir.  you  willbe  pleased  to  findin  the
 Budget  that  the  reduction  in  excise  duties  on
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 items  like  tee,  coffee,  Vanaspati,  soaps.,.
 watches,  footwear,  etc..  consumed  by  poorand
 common  people  is.  however.  very  very  mar-
 ginal  while  the  concessions  onitems  like  cars,
 refrigerators,  air-conditioners.  TVs  and  other
 capital  goods  are  substantial  and  these  items
 are  generally  purchased  by  the  upper  middle
 class  andrich  people.  The  Govemmenthas  thus
 shown  favourto the  elitist  group.

 |would  like  to  ask  the  hon.  Finance  Minis-
 ter.  what  willbe  the  worth  of  rupee  by  the  end  of
 this  year?  Will  the  present  reduced  value  of  8.5
 paise  as  compered  to  its  value  in  1960  be
 appreciated  atthe  end  of  this  financial  year?  Itis
 amillion  dollar  question.

 What  will  happen  tothe  price  of  petroleum
 products  andthe  capital  goods  which  are  tobe
 ncesSarlity  imported?  The  Government  should
 spell  out  its  interest  liability  totaling  approxi-
 mately  to  Rs.  38,  000  cores  wouldbe  met  and
 extricate  itself  from  the  debt  trap.  The
 Government's  decision  to  create  dual  price  in
 LPGandkerosene  by  allowingimports  andsale
 of  these  items  at  market  rates  would  encourage
 black  marketing  of  these  items.

 The  public  sector  banks  had  been  flouting
 the  regulations  imposed  by  the  RBI  which  had
 landedthemin  bad  debt  of  Rs.  10000crores.  To
 prevent  recurrence  of  such  kind  of  heavy  bad
 debt  by  the  public  sector  banks  and  to  make
 them  more  effective.  the  Govemment  andthe.
 politicians  belonging  tothe  ruling  party  should
 Stopinterferingin the  process  ०  appointingbank
 chairman  and  give  up  their  rights to  interfere  as

 majority  shareholders.

 Govemmenthas  to  come  out  with  astate-
 nent  ०  ७  how  andto  what  extent  the  Govern-
 nent  will  be  able  to  effectively  control the  rise  in
 drices.  The  cascading  effect  of  the  increase  in
 the  prices  of  consumer  goods  will  inevistably
 eadto  increase  in  prices  of  daily  consumption.
 ‘tis  a  well-known  fact  that  Indian  agriculture  is
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 mainly  dependent  on  favorable  monsoon.  If
 there  is  unfavourable  monsoon  in  the  coming
 years,  it  will  affect  the  agricultural  production
 andthe  economy  is  bound  to  suffer  in  spite  of
 exemptions.  concession  given  in  the  excise
 duty.  Itistobeseen  whetherthe  Budget  propos-
 als  would  boostthe  purchasing  power  ofthe  rural
 masses  as  a  result  of  higher  investments  and
 incentives  offered  to  the  agricultural  sector.  Ifthe
 Government's  planned  expenditure  under  the
 Five  Year  Plans  have  been  taken  into  account,
 more  than  65  percentof the  totalexpenditure  has
 been  spenton  agriculture  andirrigation  andin
 this  alion’sshare  has  been  spentin  the  Northem
 States.  A  very  meager  percentage  of  amount
 has  been  allocated  for  agriculture  andirrigation
 to  States  like  Tamil  Nadu.

 Solongasthe  present  Governmmentcontin-
 ues  to  maintain  and  invest  in  the  public  sector
 undertakings  which  are  incurring  heavy  losses
 year  after  year.  it  cannot  expect  desired  level  of
 grothin  the  economy.  The  Goverment  willnot
 be  ina  position  to  reduce  inflation  rate  in  the
 coming  years  so  longas  it  continues  the  policy
 of  administered  price  increase  and  fails to  gen-
 erate  employment  potential.  The  unified  ex-
 change  rate.  rising  imports.  etc.,  will  lead  the
 Governmentto  further  devaluation  of  the  rupee
 and  8150  raise  debt  service  ratio.

 Sir,  the  Finance  Minister  went  beyond
 the  expectations  by  announcing  100.0  percent
 rupee  convertibility  and  surprised  the  common
 man  by  abolishing  or  sleeting  the  excise  on
 many  of  the  consumer  items,  his  budget  tumed
 out  tobe  a  major disappointment  tomany  as  it
 belied  all  hopes  of  an  increase  in  the  personal
 income-tax  limit.  Many  people  were  left  con-
 fused  has  to  how  he  ad  managed  to  restrict  the
 deficit  as  also  whether  the  benefit  of  various
 concessions  would  ultimately  be  passed on  the

 people

 Anincrease  in  the  standard  deception  was
 not  something  they  had  viewed  for.  The  fixed

 income  group  was  definitely  expecting  ०  better
 deal  anda  higher  exemption  limit  especially  as
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 they  expected  that  one  of  the  poll-promises
 made  by  the  Congress  (1)  party  would  be  re-
 deemed  to  some  extent.  The  Minister  should
 have  given  the  salariedclass  much  more  relief.
 particularly  in  view.of  the  back-breaking  infla-
 tion  andincrease  inthe  administered  deprives
 of  various  essential  commodities  several  times
 inayear.

 The  negatives  inthe  Budget  are  that  there
 is  almost  nothing  on  savings.  It  has  failed  to
 achieve  any  substantial  reduction  in  the  public
 debt  of  the  Government..  Another  disappoint-
 mentis  the  absence  of  any  stringent  measures
 toimprove  income-tax  collections.

 There  ७  a  great  disappointmentto  all  of  us
 about  the  failure  to  announce  the  levy  oncon-
 signmenttax  which  was  uryed  by  all  the  States.
 While  lowering  of  customs  duties  is  part  of  the
 prices  of  integration  with  the  globaleconomy.  it
 wouldhave  to  be  carefully  watched  क  operation
 sothat  Indian  industryis  not  affected.  |.  therefore,
 urge  upon  the  Centertoimmediately  reintroduce
 a  set  of  special  incentives  for  small  savings
 collections.  The  collections  had  dropped  appre-
 ciably  and  the  State  Government.,  especially
 Tamilnadu.  confronted  with  a  serious  shortfall
 in  resources  financing  of  the  approved  plan
 outlay.

 As  for  as  my  State.  that  ७.  Tamil  nadu  ७
 concend.  our  Chief  ministerhas  launched  sev-
 eral  growth  oriented  schemes  andis  taking  keen
 interest  in  setting  up  industries  in  remote  areas
 with  the  main  intention  of  the  State  to  secure
 rapid  soeico-economic  overall  growth  and  to
 create  employment  opportunities  to  the  poorer
 and  weaker  sections  of  society  in  Tamil  Nadu.
 But  we  are  constrained  to  note  that  there  are
 various  project  proposals  submitted  to  the  Union
 Governmentforcentral  assistance  and  they  are
 pending  forthe  last  so  many  years.  |  urge  upon
 the  hon.  Prime  Minister  and  the  Minister  of
 Urban  Developmentto  give  serious  thought  to
 these  projects  and  release  the  required  assis-
 tance  on  priority  basis.
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 |  would  like  breifly  to  toach  upon  extending
 financialassistance  for  rehabilitation  measures
 forthe  refuges.  The  State  Governmentof  Tamil
 Nadu  hadtobearthe  brunt  of  accommodatinga
 largé  refugee  population  arising  from  the  station
 in  SriLanka.  Further.  due  tothe  recent  commu-
 nal  violence  in  Bombay.  more  han  one  lakh
 people  are  driven  out  from  Bombay  and  they
 cameto  Tamil  Nadu.  Now  the  stage  has  come
 when  the  Government  should  see  that  the  people
 whohavecome  from  Bombay  could  eke  out  their
 livelihoodin  some  places  in  Tamil  Nadu.  Unless
 sufficient  financial  assistance  or  compensation
 is  granted  for  the  purpose.  the  Government  of
 Tamil  Nadu  will  be  facing  serious  repercus-
 sions  onthe  State's  economy.  |  wouldurge  upon
 the  hon.  Finance  Ministerto  look  into  this  aspect
 also.

 Betore|  conclude,  |  would  humbly  submit
 to  the  hon.  Finance  Minister  that  today  our
 country  is  passing  througha  very  critical  socio-
 economic  juncture  andat  sucha  time  we  have
 very  high  hopes  from  him.

 19.0  hrs

 But  still  if  the  gap  between  the  rich  andthe
 pooris  to  be  abridged.  then  some  special  mea-
 sures  must  be  taken  to  restructure  and  rebuild
 our  economy.  Today.  we  are  reeling  under  the
 weight  of  enormous  foreign  debt.  So.  we  will
 havetothink  seriously in  terms  of  rebuilding  out
 economy  andtum  it  into  a  strong  one.

 |,  therefore.  with  due  respect  to  the  hon.
 Finance  Minister  at  the  personal  level  oppose
 these  exercises  that  come  in  the  name  of  the
 budget  forthe  year  1993-94

 MR.  DEPUTY  SPEAKER:  SHRI  RAJESH
 KUMAR.  (/nterruptions)  There  are  many  people
 who  wanttopantcipate.  Tomorrow.  it  willbe  very
 difficult.  (/nterruptions)  Itis  better  that  we  should
 sitforalongtime and  give  an  opportunity  tothose
 who  are  very  much  interested  50  that  we  com-
 plete  it.
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 [  Translation]

 SHRI  DAU  DAVAL  JOSHI  (Kota):  Mr.
 Deputy  Speaker.  Sir,  nowitis  7  p.m.  The  House
 was  to  sit  only  up  to  7  p.m.  today.  Please.Jo  not
 extend  it  further.  (/nterruptions)

 [English]

 THE  MINISTER  OF  STATE  IN  THE  MIN-
 ISTRY  OF  HUMAN  RESOURCE  DEVELOP-
 MENT  (DEPARTMENT  OF  YOUTHAFFAIRS
 AND  SPORTS(ANDMINISTEROFSTATEIN
 THE  MINISTRY  OF  PARLIAMENTARY  AF-
 FAIRS  (SHRI  MUKUL  WASNIK):  Sir.  |  did  not
 say.that  we  willsit  upto  7  O'clock  .|  saidthat  as
 many  Members  as  would  like  to  participate
 because  hardly  we  will  be  having  anytime.

 (Interruptions)

 [  Translation}

 SHRI  DEVENDRA  PRASAD  YADAV
 (Jhanjharpur):  Mr.  Deputy  Speaker.  Sir,  as  we
 had  decided  earlier  the  house  was  to  sit  up  to  7
 p.m.  only.  But!  would  urge  that  the  House  may
 be  extended  1111.0  Shri  Rajesh  Kumar
 concludes.  (/nterruptions)

 {English}

 MR.  DEPUTY  SPEAKER:  Let  us  see.
 There  are  so  many  people.

 {  Translation}

 SHRI  RAJESHKUAMR  (Gaya):  mr.  Deputy
 Speaker.  Sir.  |  rise to  oppose  the  Budget  pre-
 sented  by  the  hon.  Minister  of  Finance  because
 this  Budget  has  been  prepared  atthe  behest  of
 the  |.M.P.  and  World  Bank.  No  relief  has  been
 providedin  the  budgetto the  people  belongingto
 poor  and  middleclass.  There  ७  no  provision  for
 these  classes  in  the  Budget.  There  is  no  relief
 provided  to  agricultural  workers.  no  provision
 has  been  made  in  the  Budget  for  lakhs  of
 Handiooms  weavers.  It  15  gross  injustice  to
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 them.

 Mr.  Deputy  Speaker,  Sir,  this  Budget  has
 been  draftedcleverly.  Itappears  fromthe  Budget
 thatthe  entire  country  willbe  benefited  by  it.  But
 as  amatter  of  fact.  itis  notso.  For  example,  the
 provisions  made  for  Defence,  Rural  Develop-
 ment,  Education  and  Health  are  not  adequate.
 Proper  allocation  has  not  been  made  andin  the
 name  of  resource  crunch  cuts  are  being  made
 in  the  Budget.  This  Budget  is  anti-poor  anti-
 farmer  and  anti-socialistic.  Therefore.  |oppose
 it.

 Mr.  Deputy  Speaker.  Sir,  this  Budget  is  for
 the  rich.  Priority  has  been  given  to  import  as
 much  as  we  want.  There  has  been  anincrease
 of  22  percent  क  1.  Which  class  of  people  will
 import  goods  from  foreign  countries?  Certainly
 notthe  farmer  or  the  agricultural  workers.  Only
 rich  and  capitalists  will  import  luxurious  goods
 ९9.  T.V..V.C.R.andV.C.P.  that  is  why  these
 have  been  exempted.  Nobody  worries  about  the
 cause  of  the  poor.  Export  has  been  reduced  to
 minimum.  More  attention  has  been  given  to
 import  and  also  attention  has  been  given  to
 export.  The  Government  does  not  take  interest
 inthe  welfare  of  the  people.  That  is  why!  oppose
 this  Budget.  Extravagance  by  Government
 shouldbe  checked  andan  effort  shouldbe  made
 to  contain  deficit  otherwise  it  will  have  serious
 consequences.  The  Minister  of  Finance  over-
 looked  this  fact  while  presenting  the  Budget.
 This  Budgetis  anti-farmers.  Ours  is  the  country
 where  farmers  constitute  80  percent  of  the  total
 population.  ।  otherwords,  farmers  are  the  back-

 bone  of  Indiaand  when  the  backbone ७  weak.  our
 country  willbe  weak.  The  Government  should
 have  tried  to  bring  down  the  prices  of  fertilisers
 and  seeds  for  the  farmers,  but  no  such  provi-
 sions  have  been  made  inthe  present  Budget.
 The  prices  of  fertilisers  andseeds  have  gone  up.
 The  prices  of  toois  used  by  the  farmers  are  also
 gradually  increasing  Moreover.  |  have  found  for
 the  first  time  in  the  Parliamentary  history  thatthe
 prices  of  coal  and  sugar  have  been  increased
 even  before  the  Budget  was  introduced.  This  ७
 acrime  against  the  society  andthe  country.  It
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 would  not  be  exaggration  to  call  it  barbarism.

 Therehas  beenexpemptions  inthe  present
 Budget  onthe  luxury  items.  Prices  ०  fridge  and
 Maruti  car  have  been  reduced,  who  buys  a
 Maruti  Car.  The  farmers  do  not  purchas  Maruti
 cars.  Only  the  big  persons  having  high  source
 of  income  by  Maruticars.  The  prices  of  items  of
 daily  use  of  farmers  viz  iron  and  steel  are
 increasing day  by  day.  The  prices  of  those  items
 that  are  in  daily  use  of  the  poor  have  been  raised
 inthe  present  Budget.  ।..  therefore,  oppose  the
 Present  Budget.

 This  Budget  will  increase  unemployment.
 There  ७  ahint  of  closing  factories  and  industries
 of  the  country  in  the  Present  Budget  which  will
 render  crores  of  people  unemployed  When  fac-
 tories  willbe  closed,  the  labourers  will  become
 unemployed.  The  hon.  Minister  of  Finance  has
 very  cleverly  said  that  the  sick  units  will  be
 closed.  This  will  surely  create  unemployment.
 Efforts  have  been  made  to  gravitate  the  problem
 of  unemployment  through  the  provisions  of  this
 Budget.  They  willlead  the  country to  adversity.
 As|have  mentioned,  the  rise in  prices  of  coal.
 sugar.  seeds.  fertilizer  is  only  the  result  of
 cleaver  tactics  displayed  by  the  hon.  Finance
 Minister.  By  affecting  the  price-rise  of  all  the
 commodities  even  before  the  introduction  of  the
 Budget  the  hon.  Minister  of  Finance  has  cheated
 the  country  andthe  people.  Itis  an  injustice.  The
 Members  of  the  reasurvy  bench  hold  the  opinion
 thatthe  Budget  is  goodandbalanced,  butthe  fact
 remains  that  the  Budget  will  serve  the  interest  of
 those  who  are  already  well-off  andthe  poor  will
 become  more  poor.  The  farmers  are  not  to  get
 any  benefit.  The  plight  of  farm  lablourers  is
 gradually  worsening.  The  pressure  of  foreign
 loan  goes  on  mountaining  on  ourcountry.  The
 Government  goes  on  taking  foreign  loan  and
 provisions  for  those  money  are  being  made  in
 the  Budgets.  The  loan  thatis  beingtaken  fromthe
 foreign  courftries  is  being  adjusted  in  our  deficit
 Budgets.  The  amount  of  foreign  loan  on  our
 country  has  gone  up  to  Rs.  3  lakh  75  thousand
 crore.  For  that  Rs.  3600  crore  will  be  taken  to
 clear  the  interest  amount  and  service  charges.
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 Onthe  otherhand,  there  ७  aplanning  tofreeze
 the  D.A.  of  the  employees  and  the  workers.  |
 strongly  oppose  these  steps  of  the  Government.
 प  oppose  these  steps  is  in  the  interest  of  the
 country.  ०

 Yesterday.  we  were  holding  discussions
 about  P.D.S  during  the  Question  hour.  80  per-
 cent  of  the  people  of  the  country  live  in  villages
 andcommodities  are  made  available  on  cheap
 rate  to  those  people  through  the  P.D.S.  Buttates
 of  the  items  that  are  given  to  the  people  through
 the  P.D.S  have  also  being  increased.  |  holdthat
 this  system  shouldcontinue  andthe  rates  of  the
 items  providedto  the  poorthrough  the  P.D.S.
 should  not  be  increased  so  that  the  poor  may  be

 getting  those  things  on  cheap  rates.

 Now!  wouldlike to  draw  your  attention  to
 Bihar  inthe  context of  the  Budget.  1993.  There
 15  aterrible  situation  because  of  the  drought  in
 Bihar.  There  ७  x  fodder for  animals.  people  are
 not  getting  foodgrains.  A  report  had  already
 comein  September,  1992  that  Bihar  were  going
 toface a  terrible  drought.  |  would  like  to  apprise
 you  that  there  are  bradly  two  parts  of  Bihar.  The
 North  Bihar  faces  fury  of  flood  every  year  where
 as  the  South  Bihar  15  always  hit  by  drought.  Not
 only  in  the  south  Bihar.  but  areas  like  Gaya.
 Aurangabad.  Nawdaetc.  thatfall  under  Central
 Bihar  do  also  face  drought.  The  South  Bihar  ७
 completely  hit  by  drought.  The  Budget  has  been
 presented  in  February  by  the  hon..  Minster  of
 Finance  whereas  the  begining  of  drought  was
 made  as  early  as  in  September.  1992.  Yetno
 provisions  has  been  made  in  the  Budget  to
 combat  with  the  situations  of  the  flood  and  the
 drought.  Itshould  have  been  done.  ।.  therefore.
 hold  that  there  has  been  astep-mollurly  treat-
 ment  with  the  poor  and  with  Bihar  through  this
 Budget.  There  is  no  provision  for  Bihar  in  the
 Budget  as a  result  of  which  the  whole  of  Biharis
 languishingby  the  tragedy  of  drought.  The  situ-
 ation  in  Palamau  ts  going  from  bad  to  worse  |
 would  like  to  have  your  attention  drawn  tothe
 damage  causedin  Bihar.  The  hon.  Minister  of
 Home  Affairs  had  stated  that  he  would  divide

 Bihar  andwouldcreate  ०  Jharkhandstate.  Hence
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 !wouldlike  to  submit  that  Bihar  alone  should  not

 be  divided.  Other  States  should  also  be  divided
 alongwith  the  Bihar.  if  there  should  be  a
 Jharkhand  State,  there  should  also  be  a

 Uttrakhand,  a  Bodo  Land,  a  Gorkha  Land.Weare
 heading  towards  restructuring  of  States  and  for
 that  ०  Commission  shouldbe  setup.  Itwas  ०
 wrong  statement  made  by  the  hon.  Minister  of
 Home  Affairs  that  he  was  ready  to  Create  a
 searate  jharkhand  State.  The  resultis  that,  no

 separate  Jnarkhaand State  has  come  into  exist-
 ence,  but  the  socalled  votaries of  creating  new
 State  have  started  disturbances  in  the  State.
 Railway  tracks  are  being  damaged.,  Power
 generation  has  also  been  disrupted  and  power
 production  has  come  down.  Irrigation  has  also

 effectedin  the  name  of  reatnga  Jharkahdn  State.
 Allthese  hve  caused  agreatloss  to  Bihar.  The
 drought  in  Bihar  has  caused  ०  loss  of  millionis
 rupees.  Now  the  Central  Government  should
 made  good  the  loss  caused  to  Bihar  due  to

 Jharkhand  -agitation,  be  it  ०  Mica.  Boxite,  Grafite
 or  be  it  the  loss  caused  by  the  damage  of
 property.  The  money  provided  to  Bihar for  con-
 trolling the  situaion  of  drought is  not  adequate.
 Thatisnotall.  there  are  several  other  problems
 faced by  Bihar.  There  are  problems of  labours,
 of  food,  of  fodder,  there  are  problems  related  to

 industries.  there  is  a  problem  of  drinking  water.
 There  is  a  crisis  of  all  these  things.  Mica  worth

 millions  of  rupees  was  exportedevery year.  The
 reserve  of  Mica  15  now  to  be  over.  Mica  was
 exported  from  Giridih  and  Kodarma.  Now  the
 export of  micais  on  the  verge  of  closure.  Lakhs
 of  people  are  to  be  unemployed there.  Through
 you.  |  would  therefore  like  to  submit  that  the  hon.
 Minister  of  Finance  should  make  some  provi-
 sions क  the  Budget  to  ensure  the  development
 of  Bihar.  The  Government  has  not  taken  any
 steps  inthis  regard  and  as  ०  result  of  which  there
 ts  Crisis  of  everything  in  Bihar.  People  are
 Penning  for  food  and  drinking  water.

 Sir,  Bihar  is  the  most  backward  state  and
 our  state  is  the  goidmini  for  the  country.  We
 produce  coal.  Boxite.  and  Grafite  in  our  State
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 and  even  after  that  we  are  not  getting  adequate
 royalty  on  these  things.  Royalty  that  is  being
 given  nowis  onthe  oldfixed  rate.  Royalty  should
 be  price  based.  Through  you  |  would  like  to
 submit  to  the  hon.  Minister  of  Finance  that  he
 should  devise  asystem  of  giving  royalty  onthe
 basis  of  praise  of  coal,  Bauxite.  Grafite  etc.
 Royalty  is  not  given  on  the  basis  of  worth  of
 items.

 Mr.  Deputy  Speaker,  Sir,  |wouldconclude
 in  2-4  minutes.  |  would  like  to  say  to  the  hom.
 Minister  of  State  in  the  Ministry  of  Finance  that
 the  Central  Government  is  responsible  forthe
 situation  that  has  emerged  in  Bihar.  He  has
 made  acutin  the  amount  ०  money  thatis  given
 to  Bihar.  He  is  to  make  out  of  Rs.  52crore  from
 the  amount  of  allocation  given  to  our  State.  |
 wonder why  the  CentralGovemmentgivessuch
 astepmother  testamentto  Bihar.  The  Govern-
 ment  of  Biharhas  made  ademandfor  Rs.  1254

 croretocombatthe  situation  bome  out  of  drought
 inthe  State.  That  amount  shouldbe  immediately
 made  available  to  Biharso  that  nobody.  dies  in
 the  State.  Arrangement  should be  made  to  pro-
 vide  fodder  and  waterto  animals  and  employ-
 menttothe  labourers.  Sir,  though you  |  wouldike
 to  submit  to  the  hon.  Minister  of  State  in  the
 Ministry  of  Finance  to  provide  funds to  meet  the
 Situation  of  drought  as  early as  possible  in  order
 that  the  people  of  Bihar  may  live  peacefully.

 Sir,  |  would  like  to  speak  something  about
 my  constituency  that  Bodh  Gaya,  a  place  of
 international  fame  provides  millions  of  rupees  to
 the  Governmentfrom  tourism.  But  what  has  he
 providedin  the  Budget?  Thereis  not  any  roadat
 Bodh  Gaya.  Scarcity  of  poweris  there.  Water
 isnot  available.  Consequently.  there  is  adeclin

 inthe  inflow  of  tourists.  Whatis  the  reason?  Take
 the  Patna-Gaya  railway  line.  There  is  no  provi-
 sion  in  the  Budget  for  doubling  of  Patna-Gaya
 line.  Survey  was  conducted  with  the  conclusion
 that  alarge  number of  tourists  from  abroad  visit
 Rajgir  and  Bodh  Gaya.  They  should  be  linked
 with  railway  lines.  Governmentis  eaming  mil-

 lions  of  foreign  exchange from  Bidh  Gayaalone.
 butnoprovision has  been  made  in  the  Budgetto
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 spend  a  peny  for  the  Development  of  Bodh-
 Gaya.

 They  are  getting  crores  of  rupees  from  it  but
 they  have  not  made  any provision  in  the  budget
 for  the  development  of  tourism.  Therefore,  |

 oppose  it  anddemandfunds forthe  development
 of  Bodh  Gaya.

 Sir,  in  Bihar,  the  Central  Biharis  ०  terrorist
 stricken  area.  The  only  factory,  Gaya  Cotton
 Millsis  on  the  verge of  closure  and  the  Govern-
 mentsays  thatitis  going  to  close  down  all  such
 sick  factories.  Sir,  the  machinery  installed  at
 Gaya  Cotton  millis  the  latest one  but  due  to  non-
 availability  of  material  itis  facing  closure  which
 will  render  hundreds  of  labourers  unemployed.
 sir,  through  you,  |  wantto  make  this  requestthat
 some  funds  may  be  provided  to  Gaya  Cotton
 Mills  so  that  the  material  may  be  procured  and

 the  machinery  may be  repaired.  With  this  assis-
 tance,  the  labourers  would  not  be  rendered

 unemployed.

 Will  these  words,  |  oppose  this  budget
 whichis  Anti-poor,  anti-farmers,  anti-laborers
 as  well  as  anti-society.

 SHRI  RAM  NAGAINA  MISHRA
 (Padrauna):  Mr.  Deputy  Speaker,  Sir,  there  are
 notwoopinionsin this  regard  that  -०  aftermay
 opposition  the  parties  will  directy  or  indirectly
 helpin  getting  this  bill  passed.

 Sir,  |wantto  raise  certain  certain  issues
 which  are  quite  different from  the  issues  which
 have  been  raised  earlier.  IL  can  say  as  per  my
 experience that  the  tradition  of  presenting  bud-

 getin  the  month  of  March  which  has  been  going
 onsince  long,.is  wrong.  As  yousee,  that  every
 year,  the  budget  is  presented  in  the  month  of

 Marchand  funds  are  allocated.  The  officers  are
 given  the  directions  to  utilise  the  allotted  funds
 as  early  as  possible.  As  a  result  ०  it,  the  funds
 _cannot  be  utilizedin  a  proper  manner  andonly
 paper  work  is  done  in  this  regard.  |  want  that

 .  intellectuals and  specialists  in  the  House  should
 give  ita  thought  that  if  the  budget  is  presentedin
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 the  month  of  January,  then  the  funds  can  be
 utilized  in  a  proper  manner.

 Mr.  Deputy  Speaker,  Sir,  as  there  is  pau-
 city  of  time  |  will  briefly  express  my  views  on

 certain  pdints.  The  present  situation  in  the  coun-
 try  is  very  critical.  Ourneighbors do  not  wantto
 see  us  lending a  peaceful  life,  the  nationisin
 danger.  Inthe  presentscientific erer,  ifyou  donot
 possess  sophisticated  wagons  then  youcannot
 be  a  proper  match  for  your  enemy.  in  your
 neighbrhood,  if  Pakistan  can  manufacture  an
 bomb  and  othere  nations  can  manufacture  an

 atombomb,  then  why  Indiacannot doit.  Wehave
 vast  border.  itis  not  an  easy  task  to  guard  the
 entire  border  of  such  a  big  nation.  !,  thereof,
 would  like  to  request  to  allot  more  funds  in  the
 budget  for  the  security  of  the  country  and  our
 forces  should  be  equipped  with  the  litist  arms
 and  ammunitions,  besides  this,  itis  also  very
 important  to  manufacture  atom  bomb  for  the
 security  of  the  country.  We  should  not  be  care-
 less  in  this  regard  otherwise  we  will  have  to
 repent  on  itin  further.  ।  there  is  awhat  enemy
 wil  be  equipped with  nuclear  weapons  andif  we
 donothave the  same  matching  weapons  it  may
 have  serious  repercussions.  Therefore,  |  sug-
 gest  that  funds  should  be  allotted  in  this  budget
 formanufacturing  nuclear  weapons.

 Sofaras  the  question  of  ruraldevelopment
 isconcemed, ameager  amount  has  been  aliot-
 ted  forthis  purpose.  The  Government  as  well  as
 the  opposition  are  of  the  views  that  one  should
 think  about  the  villages  and  work  for  the  devel-

 opment  of  the  rural  areas  but  no  developmental
 work  is  taken  up  in  the  villages.  Just  now,  my
 colleagues  remarked  thata  rebates  ontaxes  and
 excise  has  been  given  on  luxury  items  but  you
 have  notgiven  any  rebate  on  the  tyres  usedin  the
 bullock-carts  in  the  villages.  How  the  villages
 will  develop  when  you  have  not  granted  any
 rebate on  seeds,  pumping sets  and  other  tools
 usedin  the  agriculture.  Youhave  given  some

 rebate  ०  small  type  of  tractors  but  not  ०  other
 tractors  whereas,  you  have  allowed  rebate  on
 cars.  This  way,  youcannot  make  any  develop-
 ment  in  the  field  of  agriculture.  Therefore,  |
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 requestthatthe  Govemmentshouldtake  steops
 to  reduce  the  prices  of  the  appliances  being  used
 inthe  agriculture.

 Mr.  Deputy  Speaker,  Sir,  the  villagers  till
 datefiave  noteven  tasted  the  fruits  ofindepen-
 dencein  the  real  sense.  The  womenfolk  observe
 ‘Purdah’  and  hardly  come  out  during  day  time.
 Fifty  percent  ०  the  discuses  in  villages  are  due
 tonon  availability  of  toilets.  Itis  a  very  pitiable
 situation.  You  kindly  provide  potable  water  and
 public  toilets  in  villages  andin  this  way  youcan
 provide  real  facilties  to  the  villagers.  Generally,
 people  do  not  mention  but  the  women  folk  feel

 shyas  there  are  very  less  forests,  mencan  ease
 themselves  but  women  are  harassed  on  this
 account.  Therefore,  |  urge  the Govemmentthat
 notable  water  and  public  toilets  should  invari-
 ably  be  providedin  villages.  It  will  facilitate  the
 villagers  upto  some  extent.  Besides,  |  request
 that  the  villages  having  a  population  of  two
 thousandshouldatleastbe connected  with  main
 roads.  S  that  farmers  may  carry  their  produce
 vegetables,  crops  and  other  items  tothe  market.
 Youhave  promisedto  connectbig  villages  tothe
 main  roads.  You  have  reduced  the  excise  duty
 and  given  subsidy  on  other  items  but  you  will
 serve  that  the  rates  of  fertilizers  have  gone  so
 high  that  its  effect  is  falling  on  the  production.
 You  should  provide  subsidy  on  fertilizers so  that
 farmers  can  increase  there  produce  byusing
 more  fertilisers.  Today,  you  provide loans  though
 banks  to  the  farmers  for  purchasing  fertilizers
 and  machines.  Butin  the  olden  day  rulers  and

 jamindars  used  to  give  loans  to  the  farmers  atthe
 rate of  12  percent  and  when  ८  farmer  could  not
 retum  the  money  even  after  along  period,  then

 they  used  to  wave  of  the  interest  and  they  used
 to  recover  only  the  principal  amount.  Your.

 societies  provide  loans  थ  the  rate  of  18-19  per
 cent  and  banks  atthe  rate  of  15  pernet,  due  to

 which  farmers  income  is  spent  on  paying  inter-
 est.  Therefore,  |  would  request  you  kindly  to

 provide  bank  loans  at  cheaper  interest  rates  for
 purchasing fertilizers  and  implements.  Ourstate
 is  suffering  as  no  payment  has  yet  been  made
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 forthe  sugarcane  suppliedto  the  mills.  Sugar-
 cane  is  the  chief  crop  of  U.P.  plight  of  the
 sugarcane  growers  there  is  miserable.  Pay-
 ment  of  rupees  300  crores  is  lyng  pending.
 Sugar  vectors  have  been  working  forthe  last  six
 month  and  most  of  them  have  made  payments
 upon31stJanaury.  Theresugar mills  of  Gover
 ment  of  India  are  in  Deoria  district,  two  mills  out
 ofthem  are  located  in  my  constituency.  These
 are  making  payments  for  December  only  and
 they  have  stillto  make  paymenttothe tune  of  18
 crore  rupees.

 clearly  remember  that  there  was  firing  at
 Ramkola  on  the  issue  of  payment  of  sugarcane
 price  and  alongwith  top  leaders  of  Congress,  |
 also  visited  the  site.  At  that  time  |  had  praised
 your  work  and  assured  you  of  our  cooperation.
 But  why ४  nto  you  ask  the  sugar  mills  working
 under  you  at  Padrauna  and  kathkuian  to  make
 the  payment.  You  willbe  surprised  to  know  that
 sugar  mills  of  Radrauna  Kathuian,  Gauriand
 Anandnagerwere  deciared  sick  by  the  Govem-
 mentof  India  andlateron  we  came  to  know  hat
 the  bankis  also  not  making  any  paymentwhich
 is  causing  a  great  harassmentto  the  farmers.
 The  Chief  crop  of  that  area  is  sugarcane  and
 people  used  tomortgage  their  slips  at5  percent
 by  now  they  are  not  doingit  even  atthe  half  ofthe
 Price  which  is  causing  an  uproar  there.  If  youdo
 not  make  any  arrangement then  the  farmers  will
 die  of  hunger.

 “Bubhukshitam  Kim  Na  Kariti  Papam,

 kashinam  Jananil  Nishkarauna  Bhavantiਂ

 A  hungry  man  can  do  any  sort  of  crime
 when  the  Guru  of  Lord  Ram  Rishi  Viswamitra
 could  not  resist  his  hungerthen  he,  under  com-
 pulsion,  had  to  steal  mutton  froma  Chandal’s
 house.  Today,  the  farmeris  dying  andl  doubtit
 may  repeat  the  Ramikela  incident.  You  might
 remember  that  before this  the  Janata  Dal  Gov-
 emmenthad  announced  to  wave of  aloan  upto
 rupees  10,  000.  loans  worth  Rs.  1200  crores
 were  waived  off,  but  amanger  amountot  Rs.  80
 crore  has  not  been  given to  Uttar  Pradesh.  My
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 submission  is  that  when  a  poor  farmer  sells
 sugarcane  he  mades  ०  humble  requests  to  the
 mill  owner  to  give  him  reasonable  price  of  his
 produce,  but  heis  refused.  As  perthe  prsisions
 of  sugarcane Act,  if  the  sugarcan  me  grower
 does  not  receive  tghe  payment  of  his  produce
 within  the  period  of  15  days,  he  is  entitled  to
 receive the  amount  with  interest.  Butwhattotalk
 of  interest  dues  worth  hecrores  of  rupees  and
 outstanding  The  farmeris  deprived  of  eventhe
 reasonable  price  ०  his  produce.  How  the  sugar-
 cane  growers  will  survive?

 Mr.  Deputy  Speaker,  Sir,  through  you  |
 wouldlike  to  suggest  that  the  slip  issued  to  the
 farmers  should  be  treated  like  a  cheque.  Ar-
 rangement  should  be  made  to  make  the  pave-
 mentto  the  sugarcane  growers  through  banks
 against  the  slips  issued  to  them  for  supply  of
 sugarcane  tothe  Mills.  Banks  should  adjust  that
 amount  with  interest  as  and  when  they  receive
 payments  format  the  Mills.  This  will  serve  both
 the  purposes.

 |  would  also  like  to  submit  hat  the  bank  limit
 that  existed  8-10  years  ago  continues  evento
 day.  Ithas  been  long  since  when  the  sugarcane
 factories  producing  sugar  worth  Rs.  2crore  used
 toget  bank  guarantee  equal  to  the  80  percent ०
 the  value  of  their  production  and  the  mills  used
 to  make  payment  to  farmers  out  of  this  amount.
 However,  this  bank  limit  has  not  been  increased
 so  far.  |  have  been  told  by  the  Government
 officers  that  under  the  prevailingcircumstances,
 the  bank  guarantee  for  sugarfactories  shouldbe
 increased,  only  then  it  willbe  possible  for  them
 tomake  the  paymentto the  sugarcane  growers,
 otherwise  not.

 e
 Besides,  the  Government  should  set  up

 National  Sugar  Fund.  क  situation in  this  regard
 varies in  Northem  regions and  Southem  regions
 of  the  country.  The  climate  of  North  India  is
 different  and  this  work  goes  on  there  just  for  5-

 6months  whereas  in  South  India,  it continues for
 7-8  months.  The  production  is  also  almost  1  1/
 2  times  more  there.  if  our  recovery  is  10%  their
 receivery  is  12%  Our  production  is  about  200-
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 3  quintal  per  acre  whereas  their  production  is
 500  quintals  per  acre.  The  cost  of  production  in
 North  Indiais  also  higher  than  that  क  South  India.
 Atthe  same  time  they  have  factories  equipped
 with  latest  technology  whereas  we  have  facto-
 ries  as  oldies  50-60  yeas  only  godcan  -  the
 factories  with  the  capacity  of  about  800-1200-
 180e  tonnes.  These  factories  are  runningin  loss.
 if  these  factories  are  closed,  farmers  would

 suffer  the  most.  we  do  not  have  any  other  crop
 than  sugarcane.  Therefore,  Sugar  Development
 Fund  has  been  set  up.  The  Government  have
 crores  of  rupees.  The  Sugar  mills  of  Uttar
 Pradesh  have  the  production  capacity  of  about
 800-1200  tonnes.  /  fund,  क  addition  to  Sugar
 Development  Fund,  shouldbe  created  there,
 and  this  fund  be  utilized  to  increase the  capacity
 of  those  mills  to  2500  tonnes.  If  this  is  not  done
 the  farmers  would  be  ruined.

 Mr.  Deputy  Speaker,  Sir,  the  price  of
 sugarcane  was  fixed  at  Rs.  46/-  per  quintal  in
 Uttar  Pradesh  which  was  below  average.  The
 Government  of  India  increased  the  prices  of
 sugar  by  Rs.  140/-  per  quintal.  |  would  like  to

 bring  to  the  notice  of  the  country  and  the  august
 House  that  this  action  of  the  Govemment  would
 enable the  mill  owners of  the  mills  having  capac-
 ity  of  more  than  2500  tonnes,  toeam  maximum
 profit.  The  mills  achieving  the  production  target
 of  about  two  lakh  quintal  would  automatically
 eam  profit  of  about  Rs.  280  crores  andthe  mills

 inthe  South  India  would  automatically eam  profit
 of  about  Rs.  fourcrore.  But  what  did  the  farmers
 get?  In  North  India,  about  1  1  quintals  of  sugar-
 caneis  requiredto  produce  one quintal of  sugar.
 The  Govemmenthas  given  the  increased  profit
 of  about  Rs.  140  to  the  mill  owner  for  10-11
 quintals of  sugarcane.  But  what  was  given  to  the
 farmers?  What  can  be  more  injustice  than  this
 tothe  farmers?  The  Govemmentincreased the
 price  by  Rs.  140  perbag.  Thus  the  consumers
 will  have  to  pay  more  price,  by  the  sugarcane
 farmers  is  getting  nothing.  The  money  is  going
 directly  to  the  pocket  of  the  mills  owners.  The
 Govemment  may  getitinquiredthrough  experts
 as  tohow  much  profit  did  the  sugar  mils  with  the
 capacity of  more  than  2.,  20  tonnes get  and  how
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 much  profit  did  the  mills  क  South  India  get.  Sugar
 mils  owners  will  get  the  whole  profit  and  the
 farmerswill  get  nothing,  they  will  be  deprived  of
 even  the  previous  price.  Itis  a  shear  injustice  to
 them.  Inthe  prevailing  circumstances,  it  would
 be  justified  that  farmers  also  have  ashare  inthe
 profit,  if  be  price  of  sugaris  to  the  increased  to
 about  Rs.  140.0  perbag.

 Sir,  |  would  take  just  two  minutes  more.  |
 would  like  to  say  a  few  words  on  education
 system.  One  can  see  the  children  of  primary
 classes  studying  under  the  shade  ०  tree  inth
 villages  every  now-a-days.  The  number of  such
 schoolsis  in  thousands.  Even  floor  mats  are  not
 available  to  the  chidden  in  those  schools.  ।  the
 chidden  क  those  schools  study  under  the  shade
 of  trees,  howcan  we  advocate  democracy  and
 talk  of  bringing  g  equality  in  the  country?  The
 wealthy  people  in  the  rural  areas  send  their
 children  in  good  schools,  but  the  farmers  have
 to  send  their  children  in  schools  where  even
 sitting  arrangements  are  not  proper  |  would  urge
 upon  the  Govemmentto  provide  atleast  proper
 buildings  and  necessary  furniture  in  schools
 which  do  not  have  these  things.  Secondly,  |
 would  lie  to  submit  that  the  number  of  universi-
 ties  inonthe  increase.  More  and  more  people
 have  been  doing  Ph.  D  and  Master's  degree  but
 are  unemployed  and  are  wandering  on

 roads.  Therefore,  the  education  policy  shouldbe
 reviewed  and  changed.  Education  should  be

 _vaertion  oriented.  Voactional  training  shouldbe
 impartedto  the  students.  if  this  is  not  done,  lakhs
 andcrores of  he  youth  would  not  getemployment
 after  passing  their  degree  courses  and  it  would
 become  difficutt  forthe  Government to  maintain

 law  and  order  situation.  Inthe  prevailing  circum-
 stances  the  Government  should  reduce  the
 number of  universities.  They  should  also  adopt
 some  goods  thin  of  the  western  countries if  they
 can  follow  the  bad  ones.  Every  individual  should
 be  imparted  education.  suiting  to  one’s  ability
 and  caliber  but  there  must  be  some  vocational
 education.  Whatis  the  present  system  of  educa-
 tion?  Itis  just  like  the  farmer  whois  keeping  ०
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 cow,  and  taking  a  geat  care  of  it  with  the  pre-
 sumption  thatthe  cow  would  give  milk  andhave
 acalf,  but  finds  no  milk  when  he  goes  to  milch
 it.  Allthe  Members  of  this  House  are  the  people
 from  higher  striata,  they  do  not  even  go  to
 villages.  A  village  farmer  curtails  his  own  re-
 quirements  to  equcate  his  childand  expects  him
 tobecome  abigofficer.  Andifthe  childsomehow
 managesjustto  pass  the  degree  course,  buthe
 willnot  getany  job,  sothe  fatherhas,  toapproach
 a  political  leader to  get  him  ajob.  All  the  hon.
 Members  must  have  been  approachediin  this
 regard.  |  would  like  to  ask  in  what  direction  the
 Government  is  taking  the  country?  Why  atten-
 tion  has  not  been  paid  to  bring  about  improve-
 ment  in  the  education  system  in  the  county?
 Some  of  the  political  leaders  pointed  outthatthe
 BJP  has  brought  about  improvements  in  the

 entire  education  system?  The  thingwhich  needs
 tobe  seenisthat  ४  to  what  improvements  ithas
 made  whetherthey are  right  or  wrong.  Ifaperson
 calls  Akbar a  great  leader,  there  is  nothing  wrong
 it.  But  at  the  same  time  if  Maharana  Pratap  is
 also  called  ०  great  leader,  that  is  also  correct.
 There  must  be  some  basis  to  criticize  a  matter,
 but  the  basic  fact  cannotbe  declined.  Why  does
 the  Government  not  want  to  face  the  factual
 situation.

 Today,  weneed  such  asystem  of  education
 which  may  provide  us  livelihood  ,  |  knowthat  the
 hon.  minister  would  not  pay  attention  to  it.

 ।
 lam  aware  thatthe  time  is  very  short,  Ihave

 been  given  shorttime  and  Mr.  Deputy  Speak  has
 advised  me  to  speak  in  brief.  Thatis  why  |  have
 spoken  in  brief.  All  figures  have  been  put  before
 you.  |  would  repeat  that  it  the  country  is  to  make
 progress,  tothings  are  required  to  be  done-  the
 prices  of  all  those  items  required  for  the  devel-
 opmentof  ruralareas  as  also  of  those  commodi-

 ties  which  are  required  by  the  farmers  should  be
 reduced.  The  country  would  not  make  progress
 if  the  prices  of  television  or  cars  are  redcued.
 Whatis  the  situation  in  the  country  today  ?  The
 hon.  Members  have  also  referred  to  Rinam
 Kritwa  ghritam  pibet”.  This  is  the  saying  as  per
 Indian  culture,  the  western  culture  says  ‘Rinr
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 kritwa  sura  pribet’.  Here  the  word  ‘ghritwa’  has
 been  replaced  by the  word  ‘Sura’.  Butthe  coun-
 tryisbeingburdenedwith  the  debt.  |do  agree  that
 loanis  also  required,  but  at  the  some  time  that
 should  be  utilized  properly.  But,  how  is  that

 money  being  used,  whatis  the  securities  scam?
 |do  remember  thatit  was  just  die  to  the  scanal
 of  Rs.  3  cores  that  Rajiv  Gandhi  Government
 hadto  go.  Thereafter,  the  Vishwanath  Pratap
 Sigh  Government  gave  big  assurances,  but
 could  not  anything.  All  this  is  true.  But  now,  the
 matter  concerns  irrgularities  of  crores  of  ru-
 pees.  Itis  said  that  Opposition  parties  are  nto
 interested  in  it.  Now,  the  only  political  objective
 ofthe  present  Govemmentistoremainin  power,
 because  they  are  sure  that  न  elections  are  held,
 they  willnotcome  into  power  again.  Therefore,
 they  do  not  want  to  hold  elections

 Inthe  prevailing  situation  itis  necessary  to
 check  corruption.  |  would  also  like  the  Govem-
 menttoseek  experts’  opinion  with  regard  tothe
 suggestions.  |  have  given.  With  regard  to  the
 Budget,  |  would  like  to  say  that  it  is  presented  in
 the  month  of  March  every  year.  The  hon.  minis-
 ter  must  have  realised  himself  that  the  officers
 just  try  tocomplete  the  formalities  on  paper  only
 inthe  last  moments  ina  hurry.  Inthis  way  neither
 any  concreted  work  is  done  nor  the  money  is
 properly  utilized.  Keeping  this  factin  view,  why
 the  Government  does  not  set  upanewtradition
 to  present  the  Budget  before  the  House  in  the
 month  of  January,  andmake  allocation  to  all  the
 departments  accordingly,  sothatthe  entire  work
 is  done  smoothly.

 With  these  words,  |  hope  that  the  Govem-
 ment  would  consider  my  suggestions  andmake
 provision  to  this  effect.  The  mostimportant  thing
 is  that  we  may  notbe  able  to  wipe  out  corruption
 from  this  country  but  we  can  perhaps  check  itto
 some  extant  because  as  long  as  the  western
 system  is  in  vogue,  we  cannot  remove  corrup-
 tion  completely.  ।  Budget  is  presented  in  time
 and  funds  are  allocated  property,  then  perhaps
 the  money  may  be  utilized  to  the  best.  |amnot
 criticizing  the  Goverment.  |  do  know  that  they
 would  mange to  get  the  Budgetpassed.  Butatthe
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 same  time  |  would  like  the  Government  totake
 my  suggestions  into  consideration  and  also  pay
 attention to  the  condition  of  the  sugarcane  grow-
 ers  andtothe  prevailing  situation  in  rural  areas.
 This  is  my  suggestion.

 [English]

 SHRI  B.  AKBAR  PASHA  (Vellore):  Hon.
 Deputy  Speaker,  Sir,  |amstanding  before  you
 to  support  this  Financial  Bill.  The  Budget  pro-
 posed  by  Dr.  Manmohan  Singh  is  abalanced
 Budget,  aland-mark  Budget,  a  populist  Budget
 anda  path-breaking  Budget.  Itis  also  ०  nation-
 savioer  Budget.  Ihave  very  high  appreciation  for
 Dr.  Manmohan  Singh  for  the  type  of  Budget  he
 has  producedin  this  financial  year.  The  Oppo-
 sitionleadrs  andcnitics  of  the  Govemment  were
 hall  =-bentto  bombard  the  Govemmenton  the
 Budgetissue.  But  the  Finance  Minister,  with  his
 pragmatic  and  realistic  proposals,  provided  tre-
 mendous  relief  andsolaceto  the  common  man.
 The  prices  of  all  the  commodities  like  refrigera-
 tors,  air-conditioners,  air  coolers,  Vanaspati,
 cosmetics,  tea,  coffee,  fast  food,  motor  cars
 have  come  down.  Normally  before  a  Budget  the
 shop-keepers,  traders  and  merchants  usedto
 hoard  articles  expecting  there  is  goingtobea
 rise  in  the  prices.  But  his  year,  |  hope  that  they
 would  have  bumt  their  fingers  because the  prices
 of  commodities  have  started  coming  down  soon
 afterthe  Budget.

 The  Opposition  has  been  constantly  brand-
 ingDr.  Manmohan  Singh ०  व  agent ०  Intema-
 tional  Monetary  Fund,  World  Bank  and  other
 financial  institutions.  People  believed  that  Dr.
 Manmohan  Singh  was  least  concemed  about
 the  welfare  of  the  common  manand  thecountry
 assuch.  There  was  atime  when  he  was  consid-
 ered  as  a  liability  to  the  Congress  and  the
 Govemment.

 Do,  the  same  Dr.  Manmohan  Singh  has

 amply  proved  that  heis  abigassettothecountry.
 The  credibility  of  the  Party  andthe  country  has
 reached  very  big  height.  |  was  watching  ०  TV
 interview  and  Dr.  Manmohan  Singh  was  telling
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 thathedidnothave ०  magic  andto  produce  result
 ovemight.  But!  believe  he  is  amagician  anda
 juggler.  How  come  that  he  has  been  able  to
 produce  such  abalanced  Budget  which  is  able
 to  help  not  only  the  poor,  not  only  the  middle
 class  but  also  the  rich.  The  jugglery  and  the
 clever  manovering  of  the  Finance  Ministry  has
 puzziedthe  people  who  are  still  wonderingfrom
 where  the  money  has  come  to  swell the  revenue.
 People  here  from  the  Opposition  have  been
 talking  because  they  have  to  talk.  Butall  over
 there  had  been  appreciation  from  all  quarters.
 When  we  readtghe  newspapers  there  has  been
 appreciation  of  the  Budget.  Even  after  givingso
 many  concession,  reduction  in  the  customs
 duty,  abolishing  excise ऑ  anumber of  consum-
 able  items  etc.,  the  deficit  has  come  down,
 despite  incredible  hike  in  Central  Plan  outlay  by
 32  percent  resulting  क  the  revenue  loss  of  Rs.
 4522  crores.  Stillhe  managed  to  pag  the  deficit
 to  Rs.  4314.0  crores  whichis  lessthan  5  percent
 of  GDP.

 The  bold  steps  taken  like  devaluation  of  the
 currency,  liberalisation  of  trade  policy,  opening
 of  the  country  to  foreign  investments  have  re-
 sulted in  shooting  up  ०  foreign  exchange  within
 ashorttime.  Otherwise  we  would  have  been  in
 ०  fools’  paradise  just  as  in  Russia  when  they
 used  to  feel  that  their  money  was  officially
 having  certain  value  but  in  real  term  it  was
 thousand  timesless  than  what  they  were  feeling.

 The  total  convertibility  is  a  very  bold  step.
 Surprisingly  the  rupee  has  become  firmerto  the
 disappointment ०  exporters  since  they  expected
 that  the  value  of  dollar  would  go  up  to  Rs.  35  or
 Rs.  40.  But  it  was  Rs.  33  and  न  has  come  down
 toRs.31.50.  They  expectedthat they  wouldreap
 the  advantage  of  full  convertibility.  But we  are
 proud  thatour  currency  is  firm.

 The  rates  ०  interesthave been  reduced  by
 one  percent  but  sill,  amy  previous  speakerwas
 saying,  itwas  high.  By  andlarge,  itwillalso  be

 getting  redcued.
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 The  exports  have  been  encouragedto  in-
 crease  the  production  and  are  earning  foreign
 exchange  for  our  country.  Withina  yearanda
 half,  the  inflation  rate  has  slipped  down  from  17
 percentto61/2  percent.  Thereis  no  denyingit.
 People  in  the  Opposition  have  been  saying  that
 itis  not6  1/2  percent.  Itis9  percent.  Butanyway,
 they  admit  the  fact  that  it  has  come  down.

 The  prices  of  a  number  of  items  started
 comingdown  andthe  benefitis  percolating  tothe
 common  man  ultimately.  ।  was  a  wizard  who
 reduced  the  indirect  taxes  which  has  benefited
 thecommon  man.

 The  Budget  proposals,  as  always,  canbe
 divided  into  direct  and  indirect  taxes.  This  pat-
 tern  of  direct  taxes  include  raising  standard
 deduction  from  existing  Rs.  12000/-  to  Rs.  15,
 000/-  and  Rs.  15,00/to  Rs.  18,  000,/-forworkmen
 with  an  incom,e  of  Rs.75,  000/-  The  basic  Gfit
 tax  has  been  raised  from  Rs.  20,  000/-  to  Rs.  30,
 000/-. The  wealth—tax  expemption  in  respect  of
 one  house  ० part  of  ०  house  to  an  individual  or
 ०  Hindu  undivided  family  has  been  provided.
 The  new  powersector  undertaking  will  benefit  in
 th  form  of  tax  holiday  forthe  first  five  years.  Also
 he  has  been  considerate  to  provide  this  conces-
 sion  of  five  years  tax  holiday  after  the  production
 startedin  some  of  the  very  backward  States  like
 Jammu  8  Kashmir,  Himachal  Pradesh,  Sikkim,
 Goa  andthe  Union  Territories  of  Andaman  &
 Nicobar  |slands,  Dadar ४  Nagar  Haveli,  Daman
 and  Diuand  Lakshadweep  and  Pondicherry.

 These  areall  very  thought  provokingso that
 these  backward  States  cancome  up.

 The  Finance  Minister  has,  insome  cases,
 completely  eliminated  excise  duties  on  items
 like  coffee,  tea  andinstanttea.  Similarly  excise
 duty  has  been  reduced  in  several  items  like
 electric  fans,  foam  rubber,  motor  cars,  TV,
 personal  computers,  typewriters  and  fax  ma-
 chines.  These  have  become  common  nowa-
 days  and  these  are  the  necessities  of  today's
 living.  They  cannotsay  this  is  only  ०  luxury  item.
 This  has  become  anecessity  today.
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 The  charge  has  been  levelled  against  the
 Finance  Minister  that  he  has  done  nothing  to
 increase  the  minimum  expemption  limit  of  IT
 and  left  it  at  Rs.  28,  000/-.  As  my  previous
 speaker  has  rightly  pointed  out,  he  was  right  in
 having  done  it.  Otherwise,  how  to  go  for  rev-
 enue?

 After  last  year’s  Budget,  |  spoke  in  the
 Parliament  and  has  made  a  request  to  the
 Finance  Ministerto  remove  10  percent  duty  on
 the  export  of  finished  leather  and  10  percent  of
 duty on  export  of  rough  granite.  These are  the  two
 items  which  mainly  are  concentrated  in  South-
 em  part  of  the  country from  where  |  come  from.

 11608  delegation  of  tanners  consisting  of
 people  from  Madras,  Bombay,  Kanpur,  and
 Calcutta.  He  was  kind  enough  to  reduce  the
 export  duty  on  finished  leather to  five  percent.
 He  was  also  kind  enough  to  reduce  the  export
 duty  on  rough  granite  by  3  percent.

 Sir,  it  happens  that  |  am  the  president  ofthe
 Tanners  Association  in  Madras.  |amalsoleather
 technologist  with  post-graduate  degree  got  from
 the  CentralLeather  Research  Institute,  Madras.
 lalso  happen  toownatanneryfactoryandshoes
 factory.  |  only  export  shoes  andnot  leather,  But

 |  know  the  difficulties  the  tanners  are  facing
 today.  Ours  is  atropicalcountry  andthe  quality
 of  leather,  the  raw-material  that  is  available  in
 the  country  is  very  thin  because  of  the  climatic
 conditions  anditis  having  ०  lot  of  defects.  They
 arenotinapositiontoconvertthe whole  thing  into
 articles  and  exportas  such.  But,  anyway,  export
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 ofthe  article  ७  going  up.  From  22  percent,  ithas
 reached  78  per  cant.  Inthe  year  1990-91,  the
 export  was  only  tothe  extent  of  22  percent.  The
 total  export  of  leatherand  leather  goods  was  to
 the  tune  of  Rs.  4000  crores.  Actually  leather
 export  is  coming  down.  In  this  year’s  Budget,
 when  the  Finance  Minister  was  kind  enough  to

 remove  the  7  percent  duty  on  export  of  rough
 granite,  he  has  notconsiderediitfit  to  remove  the
 5  percent  duty  on  finished  leather.  This  is  giving
 the  tanners  a  lot  of  problems.  They  have  been
 expressing  their  difficulties  to  me.  Allthe  leather
 cannotbe  converted  because  mostly  we  have
 the  lining  leather  and  very  little  of  upperleather.
 We  have  to  import  a  good  quantify  of  good
 qualitty  uppér  leather in  order to  make  articles
 and  export  some  ofthe  bad  quality  abroad.

 So,  |  request  the  Finance  Minister to  con-

 sider  this  factor  and  give  a  relief  tothe  tanners
 justas  he  has  done  in  the  case  of  rough  grantso
 that  the  industry can  thrive.

 With  these  words,  |  thank  you  very  much  for
 having  given  me  this  opportunity  to  speak.

 MR.  DEPUTY-SPEAKER;  Thankyou  very
 much.  The  House  stands  adjourned  to  meet
 again  tomorrow,  Thursday,  22nd  April,  1993  at
 11.00A.M.

 1957.0  hrs

 The  Lok  Sabha  then  adjourned  till  Eleven  of
 the  Clock  on  Thursday,  April  a@,  1993/
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